BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

EXECUTION APPLICATION NO. 27/2019
IN
ORIGINAL APPLICATION NO. 656/2018

Residents of Village Jojro Ka Kheda
Applicant

Versus
State of Raj. & Ors.

Respondents

COMPLIANCE REPORT OF THIS HON’BLE TRIBUNAL
ORDER DATED 01.08.2019, ON BEHALF OF
RAJASTHAN STATE POLLUTION CONTROL BOARD.

I, Dr. B. R. Panwar S/o Late Shri S. R. Panwar, aged 59

years, working as Regional Officer, Rajasthan State Pollution

Control Board, Chittorgarh (Raj.) do, hereby submits the

compliance report as follows:-
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That the Hon'ble Tribunal by order dated 01.08.2019

directed as follows:-

“The Tribunal considered the matter on 16.04.2019 in the light of a report
received from the joint Committee of Rajasthan State PCB and SDM,
Chhittorgarh. The Tribunal directed the State PCB to take further action
after considering the report on health survey, results of stack analysis,
ambient air monitoring and ground water monitoring.

This application alleges that the State PCB has not taken further action in
terms of the above direction.”

That in compliance of the directions passed by this
Hon’ble Tribunal, the actions taken report by the State

Board is as follows:-



I.

Ambient Air Quality and Stack Emission
monitoring reports :-

Al

The official of the State Board has conducted
ambient air quality monitoring of the unit on
09.01.19. During the course of monitoring the
values of PMio (ug/m3) were found ranging
between 101 ug/m3 (@atal sewa Kendra) to 160
ug/m3 (@ Infront of Humidity Plant, Near MEE
Plant) and thus exceeding the prescribed norms of
PMio i.e. 100 ug/m3. Besides, concentration of
particulate matter (mg/Nm3) in stack emission
monitoring for stack attached with Boiler and
thermo pack was found 1198 mg/Nm? which
exceeds the consented limit for Boiler (10 TPH) Vig.
600.00 mg/Nm?3-

. On the basis of Ambient Air Monitoring report, the

State Board vide letter dated 06.02.2019 directed
the unit to upgrade the air Pollution Control
Measures (PCM) and to ensure the compliance of
the Hon’ble NGT directions. The photo copy of the

letter dated 06.02.2019 is annexed herewith and
marked as Annexure-1.

. The unit vide letter dated 22.03.19, submitted the

compliance with respect to installation of PCM’s i.c.
Installation of odour control system with
photographs and copies of order placed for
purchase of Bag Filter for up- gradation. The photo

copy of the unit’s reply dated 22.03.2019 is
annexed herewith and marked as Annexure-2.

. The State Board vide 1ettef- dated 09.07.2019

issued show cause notice for intended refusal of
consent along with intended direction of closure
under the provision of the Water Act,1974 and Air
Act,1981. The photo copy of the show cause notice

dated 09.07.2019 is annexed herewith and marked
as Annexure-3.

. The wunit vide letter dated 18.07.2019 has

submitted the compliance of deficiencies observed
by show cause notice dated 09.07.2019. The photo



copy of the unit’s reply dated 18.07.2019 is
annexed herewith and marked as Annexure-4.

. The official of the State Board on 13.08.2019

verified the status of pollution control measures
with respect to deficiencies observed in the show
cause notice dated 09.07.2019 and reply submitted
by the unit on 18.07.2019. The photo copy of the
inspection report dated 13.08.2019 is annexed
herewith and marked as Annexure-5. It is
pertinent to mention here that on the day of
inspection, due to cloudy Weather and partial
raining, Ambient /stack emission monitoring could
not be conducted. Therefore, unit’s emission
monitoring will be conducted shortly during clear
weather/ after the rainy season The observation

made during the inspection dated 13.08.2019 are
as follows:-

i. Installation of Bag Filter :- During the course of
inspection, various parts of ‘bag filters along with
civil foundation for installation of Bag filter was
found at site but bag filter was not found installed
at site. The relevant photographs (Bag filters) are
annexed herewith and marked as Annexure-6.

Further, the unit vide letter dated 03.09.19,
submitted that supply as well as installation of bag
filter delayed due to supply issue from vendor.
However, the parts of bag filters have been received
now and installation work is under progress, the
same shall be completed by the end of 15.09.2019.
The wunit has also submitted that they have
conducted monitoring of ambient air quality as well
as stack emission through MOEF &CC recognized
laboratory and submitted the reports. The photo
copy of the unit letter dated 03.09.2019 alongwith
reports of Ambient Air monitoring from the

recognized lab are annexed herewith and marked as
Annexure-7 (Coll.).

ii. Odour Control System: During the inspection, it
was found that industry has installed odour control
system consisting 01 storage tank, tapping with
spray nozzles around ETP Plant Area with auto on



off arrangements based on the input cycle time
through panel. The relevant photographs (Odour
control system) are annexed herewith and marked :
as Annexure-8.

Il. Ground Water Sampling and analysis reports :-

A. The official of the State Board has conducted

ground water sampling (03 nos.) of the unit on
15.01.2019. As per the comparative statement,
concentration of parameters in ground water
samples (03 nos.) are found within prescribed
norms w.r.t. to BIS 10500:2012 drinking water
standard-revised (Permissible limit in absence of
alternate source) except for Total Hardness; TDS
and Iron. Therefore, the State Board vide letter
dated 09.07.2019 has issued show cause notice
with respect to concentration of Total Hardness as
CaCOs, TDS and Iron were found between (632
mg/ltr to 1436 mg/ltr, exceeding in all 03
samples), (1083 mg/ltr to 2511 mg/ltr, exceeding
in 02 samples) & (0.116 mg/ltr to 0.8 mg/ltr,
exceeding in 01 sample) respectively. The photo
cbpy of the comparative statement of the water
samples analysis report is annexed herewith and
marked as Annexure-9, '

- The State Board has also sought ground water

quality report of Gangrar Block (18 villages) for the
Pr¢ monsoon period from 2010 to 2017 so as to
compare the above data with baseline data of said
area. The photo copy of the ground water quality
report of Gangrar Block (18 villages) for the pre
monsoon period from 2010 to 2017 is annexed
herewith and marked as Annexure-10,

. The State Board vide letter dated 09.07.2019 has

issued show cause notice to the unit with respect
to increase in parameters of the water samples. The
unit vide letter dated 18.07.19 submitted the reply

to the said show cause notice and stated that the

unit has already installed MEE and ATFD Plant for
Zero liquid discharge, therefore, exceeding




parameters of TDS, Total hardness and Iron in
surroundings ground water sources may be due to
geographical conditions of that area.

III. Action taken by the State Board

A. The State Board vide letter dated 09.09.2019 has

issued direction under section 33A of the Water Act
and under section 31A of the Air Act with respect
to complete all the work of pollution control
measures within 15 days time period and submit
the compliance report with documentary evidence,
In case failure to comply with these directions, the
State Board shall refuse pending application for
consent to operate and issue directions under the
provisions of 31A of the Ajr Act and 33A of Water
Act for closure of entire plant, disconnection of

- electricity and water supply and initiate legal

proceeding without any notice. The Photocopy of
the State Board letter dated 09.09.2019 is annexed
herewith and marked as Annexure-1 1.

. The State Board vide letter dated 13.09.2019 has

imposed interim Environmental Compensation of
Rs.  1050000(In word Rupees Ten lacs fifty
thousand only) against M/s Manomay Tex India
Limited Village-Jojara, Tehsil- Gangrar,Chittorgarh
on the basis of ‘Polluter Pays Principle’ to be
deposited within 45 days of receipt of the notice.
The Photocopy of the State Board letter dated

13.09.2019 is annexed herewith and marked as
Annexure-12,

IV. Human Health Survey report: - The photo copy of

human health report as received from Chief
Medical and Health Officer, Chittorgarh through
SDM Office, Chittorgarh is enclosed herewith and
marked as Annexure-13. The observation of the
medical health report are as follows:-
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V. Animal Husbandry department report: - The
photo copy of Animal Husbandry Department
report as received from Deputy Director, Animal
Husbandry Department, Chittorgarh through SDM
Office, Chittorgarh is annexed herewith and

. marked as Annexure-14. The observation of the
animal husbandry report are as follows:- _
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That in the light of submissions made herein above, it is

requested that the compliance report may kindly be taken

on record.

(S P ==
(Dr. BA\R. P gﬁmm
Regional Officer, RSPCB, Chitt orgath
Place:
Date: 19.3.19
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Annex-1. Photo copy of the letter dated 06.02.2019 |

- Annex-2, Photo copy of the unit’s reply dated 22.03.2019.

| Annex-3. Photo copy of the show cause notice dated 09.07.2019.

" Annex-4. Photo copy of the unit’s reply dated 18.07.2019.
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Annex-5. Photo copy of the inspection report dated 13.08.2019.

'~ Annex-6. Relevant photographs (Bag filters)

e — -
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___, reports of Ambient Air monitoring from the recognized lab.

Annex-7. Photo copy of the unit letter dated 03.09.2019 alongwith

| Annex-8. Relevant photographs (Odour control system) = 243

- Annex-9. Photo copy of the comparative statement of the water samples |
analysis report. '

Annex-10. Photo copy of the ground water quality report of Gangrar |
Block (18 villages) for the pre monsoon period from 2010 to 2017. ) '_ af W

Annex-11. Photocopy of the State Board letter dated 09.09.2019 |
| Annex-12 Photocopy of the State Board letter dated 13.09.2019 f o

e

| Annex-13. Photo copy of human health report as received from Chief
Medical and Health Officer, Chittorgarh through SDM Office,
| Chittorgarh.

| Chittorgarh through SDM Office, Chittorgarh

| Annex-14. Photo copy of Animal Husbandry Department report as
reccived from Deputy Director, Animal Husbandry Department, |

Qf.tﬁi’x\'f"
(Dr. B. R. Panwar)
Regional Ofﬁcé!;, RSPCB,

Chittorgarh, Rajasthan
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E-Mail: ro.chittorgarh@gmail.com 7™ 01472255077 |
——faathan Regional Office
= Rajasthan State Pollution Control Board,
| Near FCI,Godown,Chanderia,Chittorgarh
Pin:312021 a
No. RPCB/RO Chittorgarh /L.-24/ 1603~ 607 Date: 0602 | 49

Urgent/NGT Matter
(Registered Post/Email)
Authorized Signatory
M/s Manomay Tex India Limited,
Village-Jojro Ka Kheda,Teh-Gangrar,
Distt.-Chittorgarh
Sub : Regarding compliance of Hon’ble N.G.T. order dated 24.01.19 in O.A. No.
656/2018 titled as Residents of Village Jojro Ka Kheda V/s State of Raj.
Ref: 1. RSPCB letter no.290 dated 25.10.18.
2. Hon’ble N.G.T’s order sheet dated 24.01.19.
Sir,

In compliance to above referred letter, it is requested that
earlier in compliance to Hon’ble N.G.T. order dated 09.10.18 in O.A. No.
656/2018 titled as Residents of Village Jojro Ka Kheda V/s State of Raj.,
that Detailed report by Joint of SDM,Chitrorgarh and RSPCB,Chittorgarh
has been submitted to to the Hon’ble N.G.T. vide online mode on dated
22.01.19. Upon submission of report of Joint Team,Hon’ble N.GT. passed
order vide order sheet dated 24.01.19,interalia reproduced as follows:-

“Accordingly, a report has been forwarded by the RSPCB by email dated
22.01.2019 based on interaction with the inhabitants recommending as

follows:
11. Recommendations:- In light of contents of the inspection of the unit
and hearing of nearby inhabitants, it is recommended that:-

I. Revenue Authority may address the issue related to the distance of abadi
from unit in accordance with prevailing revenue laws in expeditious
manner.

2. After receiving the report of Health survey of Villagers as well as animals
of Jojro ka Kheda by authority concerned, action if required may be
initiated accordingly.

3. As the analysis results of stack, ambient air monitoring and ground water
monitoring are awaited, therefore action in this regard may be initiated in
light of analysis results, if required.



4. However industry may be directed for following as precautionary
measures:-

¢. That industry may be directed to upgrade pollution control measure
with Stack as bag Filter and Wet Scrubber in addition to existing Dust
Collector and Air Pre Heater.

d. That industry may be directed to install odor control system for Odour
pollution and its control viz. ""Nozzles, sprayers and atomizers that
spray ultra-fine particles of water or chemicals can be used along the
boundary lines of area sources to suppress odours.”

We do not find any reason not to accept the report. Accordingly, the same is

accepted.
We direct the Revenue Authority and the industrial unit concerned to comply
with the recommendations within one month. RSPCB will be at liberty to take
further action on receiving the health survey report, results of stack, ambient
air monitoring and ground water monitoring and furnish a further action
taken report within one month by e-mail at ngt.filing@gmail.com.
The RSPCB may also examine the issue of sitting of the industry in question
After ascertaining the facts. The applicant will be at liberty to put forward his
case to the RSPCB which may be looked into.
The application is disposed of.
List for consideration of the report on 02.04.2019
In view of above. Copy of Hon’ble N.G.T.’s order sheet dated 24.01.19 is
enclosed for information and compliance accordingly.

Encl: As Above. %
(Mahave ehta)

Regional Officer

% RSPCB,Chittorgarh

Copy to following for information and necessary action.

1. PA. to the District Collector,RSPCB,Jaipur

2. Sr. PA. to the Member Secretary, RSPCB Jaipur.
3. SEE,Textile,RSPCB,Jaipur
4

Incharge,l.egal Cell,RSPCB,Jaipur ‘-%/
Regional Dfficer

RSPCB,Chittorgarh

h



[tem No.07 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 656/2018
Residents of Village Jojro Ka Kheda Applicant(s)

Versus
State of Rajasthan Respondent(s)

Date of hearing: 24.01.2019

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MEMBER
HON'BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON'BLE DR. NAGIN NANDA, EXPERT MEMBER

For Applicant(s): Mr. J.K. Chaudhary, Advocate

For Respondent (s): Mr. Saurabh Rajpal, Mr. Prabhat Kumar Rai,
Advocates for RSPCB and State

ORDER

The issue for consideration is the pollution caused by M/s
Manomya Tax India Ltd. in District Chittorgarh, Rajasthan.

A joint team of Rajasthan State Pollution Control Board
(RSPCB) and the SDM, Chittergarh was directed to furnish a factual
report in the matter vide order dated 09.10.2018.

Accordingly, a report has been forwarded by the RSPCB by e-
mail dated 22.01.2019 based on interaction with the inhabitants
recommending as follows:

“11. Recommendations:- In light of contents of the inspection of
the unit and hearing of nearby inhabitants, it is recommended
that:-

1. Revenue Authority may address the issue related to
the distance of abadi from unit in accordance with
prevailing revenue laws in expeditious manner.

2. After receiving the report of Health survey of Villagers
as well as animals of Jojro ka Kheda by authority
concerned, action if required may be initiated
accordingly.

3. As the analysis results of stack, ambient air
monitoning and ground water monitoring are
awaited, therefore action in this regard may be
inttiated in light of analysis results, if required.
However industry may be directed for following as
precautionary measures:-




a. That industry may be directed to upgrade
pollution control measure with Stack as bag
Filter and Wet Scrubber in addition to existing
Dust Collector and Air Pre Heater.

b. That industry may be directed to install odor
control system for Odour pollution and its control
viz. "Nozzles, sprayers and atomizers that spray
ultra-fine particles of water or chemicals can be
used along the boundary lines of area sources to
suppress odours.”

We do not find any reason not to accept the report.

Accordingly, the same is accepted.

We direct the Revenue Authority and the industrial unit
concerned to comply with the recommendations within one month.
RSPCB will be at liberty to take further action on receiving the
health survey report, results of stack, ambient air monitoring and
ground water monitoring and furnish a further action taken report

within one month by e-mail at ngt.filingwgmail.com.

The RSPCB may also examine the issue of siting of the

industry in question after ascertaining the facts.

The applicant will be at liberty to put forward his case to the

RSPCB which may be looked into.

The application is disposed of.

List for consideration of the report on 02.04.2019

Adarsh Kumar Goel, CP

S.P. Wangdi, JM

K. Ramakrishnan, .JM

Dr. Nagin Nanda, EM

January 24, 2019
Original Application No. 656/2018
DV
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MANOMAY TEX INDIA I.IMITF_D
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Office : CIN : L18101RJ2009PLC028647 miory : B C
32, Heera-Panna Market, Pur Road, Aaraji No. 5,6,7, Ne.w |..u Mara 2
BHILWARA - 311001 (Raj.) ) ) Jojro Ka Kheda, Bhilwara Chiltor 1y § 2
© 01482-246983 ¢ . GANGRAR- 312001 (i} &7

e-mail : ykladdha@hotmail.com 2 e-mail : manomaytex@yahoo co mn

website : www.manomaytexindia.com <45 ool Deim | p
L
)
Ref. No. are..Zf%f.Q..i,J..i..]. ..... r
C

To, 4

3

The Member Secretary r

Rajasthan State Pollution Control Board,
4- Institutional Area , Jhalana Dungari

Jaipur( Rajasthan)- 302004

Subject: Clarification regarding deficiencies

With reference to letter ref no RPCB/RO/CHITTORGARH/L-24/1603 on date 06/02/2019 clarification are
there. |

Kindly inform to you that according to last letter (RPCB/RO Chittorgarh/L-24/1603 )Point no.4C&D
industry should be install Odour control system along the boundary line of area and bag filter before
stack .So Odour control system successfully install in plant area and also order of bag filter for pollution
control measure in boiler . Bag filter will be install within two months . Attachment Details are
mentioned below.

Purchase order of odour control system.
Photograph of odour control system.
Commissioning report of order control system.
Attachment Purchase order of bag filter.
Advance payment receipt against bag filter.

N&s PN

C.C. RSPCB, Chittorgarh




e

:

T == = m VL § ru

e

- el ] L)
Ll TR e -_— =

13
...-l..... Earuﬁ._.ag -

:_.sos;c s.d LST 08151056315
M.N_wz_”_;.ur.ﬂﬂ .-.ll..g.vc_. ROAD,BHILWARA pin o 11001 )

FACTORY - 242a™ 5= ear ~oq Plaza Jojro Ka Khera,Gangrar, pisty. _ ttorgarh-Raf. pin coge 312901 i

BHILWATA SIS 300 2% S "x.-ru»:m:.no.._._n_.w" INDIA

CIN rnmuouauoomvrnoumm&u

PAN AAFCM9997¢

With reference to your ﬂm_mu:o:_r
1.Scope of Supply .

D I
Code (Item escription

SNo

—_—

1

Dear Sir,

GSTIN 0BAAFCM9997¢17
vcwnxbmmsowvmn
¥'s  MARUTT ODOUR CONTROL OrderNo, 3691 - STP

A-18, TAKSHASHILA SOC., NR, CHANAKYAPUR], OrderDate 12/02/2019

NEW SAMA ROAD, Dept_Name PLANT & MACHINERY

VADODARA-8, GUJRAT

VADODARA Gujarat StateCode 24

9825258953

GSTN Mabgvummmmrnwn

Please Supply under mentioned articles to our Mills at Bhilwara as per delivery schedule,

8400 80

480000.00/ 3

HSNCoDE

521088.00 1t

\ [}
=N % Commitinng cD

_ 521088.00
38400.00 F.OR. PLANT

o I EXCISE 0.00 % 0.00 FREIGHT 0,00

i =N 0.00 9%
= TWMENT- &% 100 agusvsy PERFROMA, BALANCE AFTER INSTALATION VAT/CST 0.00 P&F 0.00
TN T g TOTAL GST 79488.00

T = T or ol oo

sz

="t more than 50,000/~ ...
T10AM

For: mMa NOMAY TEX INDIA.LTD.
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Dealer - industrial Chemicals. Deodorants & General Suppli_crs
Speciality Product Industrial Air Poliution Control Solution

— e,

T0O,

Manomay Tex India L,

Near Toll Plaza, Jojro ka Khera,
Gangrar, Dist — Chilmrgarh.
Rajasthan. Pin. 312901, Bhilwara,

SUB - Cnmmissioning of Odour Contro) System

This is 1o Certify that the Odour Control System Successfully Instulled
and (‘ummissioning at Manomay Tex India Limited on Dated-
15/03/2019.

Odour Contro} System Features as under-
1) System Length - 150 meter long with 100 Nozzles,
2) Location - Surro unding E.T.Plant, including water Treatment
Plant, ME, R.0 Plant,
3) High Pressure Pump along with Aute Digital Timer & Filters,

System installed successfully and running smoothly with
satisfactory.

Date — 15/03/2019
Place- Bhilwa Fa.

; From
ontrol-
o Oiour/C' e - Maruti Odour Control

\\’; 2 Vadodara (Guj.)
-, r A
et )
R D& N T ac3
R 77 g4S
i ¥ "‘5{0""’
\":"':\“
A/18, Takshashilla Society I Phone (0265, 2710044 ] E.maii environ 182004 @yahoo.com
Nr. Chanakyapuri Scc., New Sama Road. | Mohile 08825258853 environ 182004 @amail.com
Vadodara - 390 024 Gujarat, INDIA. Website . www ode-50 com
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FACTORY:-AARA: & Aear To Piaza, Jojro Ka Khera,Gangrar,Distt Chittorgs Raf. Pin Code 312901 ‘
BHILWARA S=== “ooe=08. State :Rajasthan,Country: INDIA

CIN L18101RJI2009PLC028647

PAN AAFCM9997C

GSTIN 0BAAFCM9997C1ZX

PURCHASE-ORDER
M/s  EXPLORE WATEK SYSTEMS PVT LTD OrderNo. 3918 - 8TP
174-B , VIDYUT NAGAR OrderDate 27/02/2019
JAIPUR RAJASTHAN -302021 Dept_Name PLANT & MACHINERY
JAIPUR Rajasthan StateCode (g
09810197826 09811607645
GSTN  0BAACCE2570Q128 CIN  UJ29253DL2009PTC19590
Dear Sir,
S_E reference to your telephonic/Verbal/Conversation/Quotation No.AS PER VERBAL OR ATTACHMENT Date Please supply under mentioned articles to our Mills at Bhilwara as per
1.596p€ Frslipdily-
SNo | Code [Item Description HSNCODE Qty|Unit| Rate Amount| CD % | AddOth CGST SGST 1GST CESS NetAmt
1 12377 |BAG FILTER FOR 10 TPH BOILER WITH I D FAN LOOMAC |psassnsss 2351000.00 211590.00| 211590.00 2774180.00
i , Total 2351000.00 . 211590.00| 211590.00 12774180.00
2.Terms & Conditions co 0.00 F.OR. SOLAPUR
EXCISE 0.00 %
1. DELIVERY - 14 WEEKS VATICST  0.00% e ratd N_m“
2. payment - 15% ALONG WITH P.0., 10% APRIL FIRST WEEK OR BALANCE AG. : 0.00 P&F .
P.L TOTAL GST 423180.00
3. OTHER CHARGES NILL . . .
w.mnm__o._\iwmﬁcammoz Oﬂmrmﬁ.ﬂ. OR COMMISS. FIRST 5 DAY FREE SERVISE THAN For: MANO Y TEX INDIA.LTD.
5. ssmmmgmm@razﬂzm FrREM3(} 2PM ™
A
it T s (7%
o (Store & Purchase) Py onatoey
o\
f |
S
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XPLORE WATEK SYSTEMS PVT. LTD.  —

EXPLORE WATEK SYSTEMS PVT. LTD.
174-8, VIDYUT NAGAR
JAIPUR, RAJASTHAN-302021
9810197826,9811607645
State Name : Rajasthan, Code - 08
CIN: U29253DL2009PTC1 95907
Contact : 098101 97826,09811607645
E-Mail : support@wateksystems.com

Receipt Voucher

No. : 450 Dated . 5-Mar-2019
Particulars B o i Amount
Acgcount : i

Manomay Tex India Lid. 3,78,917.00

Agst Ref EWSIR/18-19/465 26,266.80 Cr
Advance 450 3,52,650.20 Cr

-

’-{( rough :

HDFC Bank Ltd.
On Account of : |

NEFT RECD ADV AGST BAG FILTER & BILL NO. 465
Amount (in words) :

INR Three Lakh Seventy Elght Thousand Nine Hundred

Seventeen Only

" IR 3,78,917.00

Signatory

174-8,Vidyut Nagar,

Jaipur, Rajasthan - 30202)

Mob.: 9810197826 / 981 1607645
Email - support@wateksystems.com

P

8F1cA

THERMAX ISENTEETLLE4 e

Head Office : N-8, L.G.F, C.R. Park, New Delhi-110019 Tel.: 91-) 1-41067774 1 41067775










MANOMAY TEX INDIA LIMITED

Office :
b ?r;.ﬁ gg T?;t' Biir Rewd, 1RJ2008PLC028647 Al . 518 Factory :
aj.) raji No. 5,6,7, Near Toll Pl
fm{; :f?;;fa‘:,sgs 3 ( ) Jojro Ka Kheda, Bhilwara Chittor R:az:
: ykladdha@hotmail.com GANGRAR - 312901 (Raj.)
~a cool Denim e-mail : manomaytax@yahoo,co_in

website :
site : www.manomaytexindia.com

: Ref- No.
_ ; Q)ateif?lbq_]iﬂ

To,

Mr. Niraj Mathur

Sr. Environment Engineer

Rajasthan State Pollution

| @ 4 mstitutional Area,
JhalanaDoongri, Jaipur
Email — ted.rpeb@gmail.com

(Textilc)
Control Board

Also at:
Rajasthan State Pollution Control Board
Through its Regional Office situated at chittorgarh
|
Show Cause Notice dated 09.07.2019bearing reference no. F-12(CH-

Subject: Reply 10
il) issued by Hon’ble Board.

113) RPCB/T extile/1053-55 (received by us on mai




AN {0

'QMS tatl

The observations made vide the Show Cause Notice 09.07.2019 were already noted by

i ‘
e Industry in the month of January, 2019 and immediately thereafter the Industry has

made requisite arrangements to cure these unintentional and inadvertent issues.

For ready reference, the rectifications done by the I

ndustry have been mentioned

(tabulated) herein below against each observations made by the Hon’ble Board.

—

S. No.

Observations

Arrangements made

I

Water meter not provided at

Tube well

Water flow on both the Tube well have

refer to the

been installed. Please

photographs attached herewith in support.

Proper shed has not been

provided over filter press.

Shed has been installed on the filter press
and sludge godown. Please refer to the

photographs attached herewith in support.

Biological / Aeration section of
the Effluent Treatment plant

was not functional

Biological section 18 fully operational.

PMI10 in ambient air quality
and particulate matter in stack

e )

jon do not conform to

| We had placed a Purchase Order for Stack
a‘s bag E

We have installed shed to control PM10 in

ambient air and also installed bag filters
before the Chimney. Also our plant is near
national highway and toll plaza so it may
be affected due to this.

lter and Wet Scrubber on

02.201 ) been

llhﬂrnr"r'_:::"".‘.. g iignd

m...-mllnim!rlr!!'.l!‘.rff‘.'“.”.'"

T




liquid discharge.

In compliance of the guidelines of the Hon’ble Board, Odour Control system has also
been purchased and commissioned in the Industrial Unit.

We hope that you find the afore stated facts and the

photographs attached herewith, in
order.

Please excuse us for any inadvertent and unintentional lapses.

Looking forward to work together towards having a safe environment.
@ For MANOMAY TEX INDIA LTD

MANAGING DIRECTOR
For Manomay Tex India Limited

e




*

E-Mail: ro.chittorgarh@gmail.com @ 01472—-255077

e ! Regional Office
W Rajasthan State Pollution C.ontrol Board,
"!‘s!;' | Near FCl,Godown,Chanderia,Chittorgarh
Pin:312021
No. RPCB/RO Chittorgarh/C1-560/ 1 R 6 0 Date: {9/08]/9

Important /Hon’ble NGT Matter

{Email)
The SEE & GIC (Textile Cell),
RSPCB . Jaipur,

Sub :- Regarding reply verification of M/s Manomay Tex India Limited, Near Toll Plaza,
Village- Jojro Ka Khera, Tehsil- Gangrar, District- Chittorgarh
Ref:- 1. RSPCB HO Textile Cell letter no. F-12(CH-113)YRPCB/Textile/1053-55 dated
09.07.19.
2. This office letter no. 1092-94 Dated 24.07.19.
3. RSPCB HO letter dated F-12(Tex-43)/RPCB Textile/ 1514 dated 06.08.19.
4. Copy of Execution application no. 27/2019 (I.A. No. 441/2019) under O.A. No.
656/2018 registered at Hon’ble NGT,Principal Bench,New Delhi Filed by Sh. Sita
Ram Ahir and Kaan Singh Rathore, Village —Jojro Ka Kheda, Tehsil-Gangrar,
District- Chittorgarh received in this office on dated 13.08.19.
5. Hon’ble N.G.T.’s Principal Bench,New Delhi’s order sheet dated 01.08.19.
Sir,
Apropos above, in compliance to RSPCB HO SCN letter dated 09.07.19 and letter
dated 06.08.19, aforesaid unit was inspected by the officials of the Board on dated 13.08.2019.
Copy of inspection report is enclosed herewith for perusal and necessary action at the level of
Head office.
Further an Execution application no. 27/2019 (I.A. No. 441/2019) under O.A. No. 656/2018
registered at Hon’ble NGT,Principal Bench,New Delhi Filed by Sh. Sita Ram Ahir and Kaan
Singh Rathore, Village —Jojro Ka Kheda, Tehsil-Gangrar, District- Chittorgarh received in this
office on dated 13.08.19. Copy of same alongwith Hon’ble N.G.T.’s Principal Bench,New
Delhi’s order sheet dated 01.08.19 is also enclosed tor further course of action accopdingly.
Encl: As Above.

(Dr. B.R.P¢
Regional Ofticer
RSPCB,Chittorgarh

nwar
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SCN Reply verification Report

1. RSPCB,Jaipur SCN letter no. F-12(CH-113)RPCB/Textile/1053-55

Dated 09.07.19.

Dated 06.08.19.

Copy of Unit’s reply letter dated 18.07.19,
RSPCB,Jaipur letter no. F-12(Tex-43)/RPCB Textile/ 1514

Name of the Industry:

M/s Manomaya Tex India Ltd.

Address of the Industry:

Near Toll Plaza, Village- Jojro Ka Khera,
Tehsil- Gangrar, District- Chittorgarh

¢. E-mail: ykladdha@hotmail.com
d. Fax : -
e. Mobile : 94141-14983

f. Phone no:

| 01482-246983

Status of consent under the Water .'
Act, 1974

12 } Status of consent under Air Act- 81

2 | Date of Inspection: 1 13.08.19
3 | Name and Designation of the Person | Rishabh Jain -I_VI_anager
 Contacted:
4 | Date of commencement of | 01.04.2013 (As per record)
Production:
5 Ty_pe of Industry: Textile
6  Nature of Industry: Grosslgz"Polluting Induétry- -
7 | Size of Industry: Large/ Medium/ | Large -
Small
8 | Category of l_ndustry: Red/ Orange/ Red N
' Green/ Others |
. 9 Status of Operatidn: Operational/ Opérational :
‘ ' Non- operational/ Closed/ Any other
10 | List of  Partners / Directors/ | May be obtained from record. -
proprietor with addresses:
11 1.That Consent to operait_e ~ under

Water Act, 1974 and Air Act,1981
has been issued vide RSPCB Head
Office letter no. F
(Tech)/Chittorgarh (Gangrar)/13
(1)/2012-2013/3522-3524 dt.
16.06.2016 for the production of
Denim Fabric up to 102.0 Lac
Meter/ Annum & same is valid up tc
31.03.2019.




-

- 14.

2.That Consent to operate [Expanswn]
under Water Act, 1974 and Air
Act, 1981 has been issued vide
RSPCB Head Office letter no. F
(Tech)/Chittorgarh (Gangrar)/13
(1)/2012-2013/4903-4905 dt.
19.07.2016 for the production of
Denim Fabric up to 108.0 Lac
Meter/ Annum & same is valid up to
28.02.2019.

3.That Consent to operate (Expansion)
under Water Act,1974 and Air
Act,1981 has been issued vide
RSPCB Head Office letter no. F
(Tech)/Chittorgarh (Gangrar)/ 13
(1)/2012-2013/10309-10311 dt.
08.02.17 for the steam Boiler 10.00
TPH & same is valid up to
31.12.2021.

4.That Consent to establish
(Expansion} under Water Act, 1974

! and Air Act,1981 has been issued
vide RSPCB Head Office letter no. F
(Tech)/Chittorgarh (Gangrar)/13
(1)/2012-2013/6287-6289 dt.
09.10.2017 for the production of
Denim Fabric up to 200.0 Lac
Meter/ Annum & same is valid up to
30.06.2020.

S.That consent operate
(expansion)application dated
16.01.18 under Water Act,1974 and
Air Act,1981,is under consideration
with Board.

to

(M and H) Rules- 2009

Status of Authorization under H.W.

That Authorization under HW&OW Rule:
was issued vide RSPCB Head office HSW
| Cell

letterno. F(HSW)/Chittorgarh(Gangrar}/ 1
830(1)/2016-2017/10117-101 datec
101.02.17 and same is valid up t
1 30.06.2021.

Pomts raised vide SCN dated 09.07.19 and present status of comphance -

' 7.a. Water Meter not provided at tube well :- Unit has installed mechanical
water meter at tube well no. 1 and tube well no. -2. However during inspection




representative has not submitted copy of log book of water consumption.
Representative was instructed to submit the same to RSPCB Head office as well
as to this office within 03 days.

 TUBEWELNO-Z |
MAROMAY TEX HDIR LTD

' 7.b Proper Shed has not been provided over filter press:- Unit has provided
shed over the filter press (01 and 02) as well as filter press 03 however proper |
facility for drying as well as storage of HSW Sludge is not provided in proper
manner at site. Industry is required to improve/extend the shed /facility for |
HSW Sludge storage.

—

7.c Biological /aeration section of the effluent treatment plant was non
functional:-During the course of inspection biological section was in
' operational condition and effluent being received after dosing was being fed
into biological section and diffused air system was found operative.




7.d PMio in ambient air quality and particulate matter in stack emission
do not confirm to standards prescribed by the Board : As per the Board’s
monitoring report carried out on dated 09.01.19,PM 1o in ambient air quality
and particulate matter in stack emission do not confirm to standards
- prescribed by the Board. Further, Hon’ble N.G.T, Principal Bench, New Delhi
has recommended for up gradation of Existing PCMs. Unit has also placed an
order for installation of Bag Filter in addition to the existing PCMs and material
/parts of bag filters were also received at site.

However, Presently Bag Filter is not installed at site. Copies of invoice are
enclosed as Annexure-A.

HywebiNis et
By AT iy

Civil Foundation for Bag Filter

Outer Casm of Bag Filter




(Latude: 25086338

Lonqitude 482285

Elevution. 430,19m

shecurcy: 1.0m [
[Time V3082019 1808 1T
Hate: bilg mwmmm&mﬂ

Housing lot 01 Bag Filter ] Parts /Drives tor‘Bag_EsIIer

!7.e. Results of ground water monitoring shows iron, total hardness and
TDS exceeding the permissible limit in absence of alternate source
specified in IS8:10500:- Copies of chemical analysis data of ground water
quality of Gangrar Block ,Distt.Chittorgarh for year 2010 to 2017 as received
from ground water department is enclosed as Annexure-B.

15.

' Directions issued vide Hon’ble N.G.T’s order sheet dated 16. 04.19

'interalia reproduced as follows:-

A. In view of above, we direct the RSPCB to take further appropriate action

after considering the report of health survey, result of stack analysis,
ambient air monitoring and ground water monitoring, in accordance with
law.
Reply/Status:- detailed report along with copies of Health survey report,
animal husbandry report ,analysis reports have already been sent vide
this office letter dated 01.04.19 to Hon’ble N.G.T. as well as to
RSPCB,Jaipur. Further copies of Health survey report and animal
husbandry report was also sent to RSPCB ,Jaipur vide this office letter
dated 24.07.19 . Copies of same are again enclosed as Annexure-C.

B. It will also be open to the RSPCB to consider the question whether the
industry in question is as per siting criteria,

Reply/Status:- Matter is related with RSPCB Head office.

16.A

| Inciustry has installed odor control system consisting O1 storage tank, tappmgr
' with spray nozzles around ETP Plant Area with auto on off arrangements based
' on the input cycle time through panel.




16.B Industry has oerated line-III for which applied for consent to oprate vide

Ay
Y L8 - i
tem and PYC Odour Control Soultion Tank
P T .';u"f.rw:" =

Riete: g

online consent application dated 16.01.18 and same is under consideration
with the Board.
r e, LT,

2 T ¥ |
line 3 g e s il

16.C

It is not found feasible/significant to carry out ambient air and emission

monitoring due to cloudy weather/partial raining during the course of
inspection. /J’\

—

(Hitésh Kumar Upadhyay)
Jr. Sci.Officer, RSPCB,Chittorgarh
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(Dr. B. Panw T)
Regional officer, RSPCB,Chittorgarh
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B EXPLORE WATEK SYSTEMS PVT LTD R[S R ICRANNEL ‘ASSOCIATE |
TAX INVOICE
EE;(?LORE WATEK SYSTEMS PVT. LTD. Invoice No.  eWayBilNo, |Dated = 1
ggIPBUR:IEI.?ATSNFﬁAﬁ 302021 EWSRM9-201232 _|31-Jul-2019
A R ‘1; O e s Delivery Note Mode/Terms of Payment
State Name : Rajasthan, Code : 08
L T G RS =
E?laaallc. suppor@@waleKsystems, com Supplter’s et Oty Rererence{s)
T St uye snnie ~{ |pated L -
:!?:::may Tex India Ltd > T : [ 27Feb2019
32, Hira Panna Market, Despa}“ﬁDocﬂm‘éﬁfNo. Delivery Nole Date
Bhilwara, Rajasthan-311001 = = =
GSTINUIN . 08AAFCMOSTCIZX Despalched through Destination
-|State Name : Rajasthan, Code : 08 ST
Place of Supply  :Rajasthan Terms of Delivery
|
& - W T r A e e L R Syl e — |
Sl Description of Goods HSN/SAC GST Quantily Rate “ per |Disc. % Amount
No. Rate
i | S |
1 |Bag Filter for 10 TPH Boiler with 84213920 18 % 1.00 set | 5,78,816.00 set’ 5,78,816.00 |
ID Fan i
|
SGST @ 9% l 52,093.44
CGST@ 9% ! ,:7 2w 52,093.44
S | s
S 2 . ] 65 s
O3 d/33)7 D feoonemis
Z 1 - ] : §
\F ~ ; | Sig- | \HT AT Y]
| Total i 1.00 set —
@moum Chargeable (in words) E&OE
'INR Six Lakh Eighty Three Thousand Two and Elghty Eight paise Only
| HSNISAC Taxable Cential Tax | State Tax 1 Total
. Value Rate .|  Amount Rate | _Amount Tax Amount
84213920 iy mem] 578816.00 9% 52,093.44 9% 52,093.44 | 1,04,186.88
Total 5,78,816.00 52,093.44| 52,093.44 | 1,04,186.88
Tax Amount {inwords) :  INR One Lakh Four Thousand One Hundred Eighty Six and Eighty Eight paise Only
Remarks: 'r
BILL NO. 232 DT. 31.07.2019 ;
Company's Service Tax No. ; AACCE2570QSD001 r
Compaan PAN 3 AACCE2Z570Q e ot |
Declaration [ [
We declare that this invoice shows the actual price of the [
goods described and thal all particulars are true and correct. l

This is a Computer Generated Invoice

174 - B, Vidyut Nagar :
Jaipur, Rajasthan - 302021

Mob.: $810197826 / 9811607645

E-mail : supporf@wateksystemns.com

Head Office : N-8,L.G. F C R Pc:rk New Delht 110019, Tel.: 91-11-41067774 | 41067775

R N
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EXPLORE WATEK SYSTEMS PVT. LID.

AP
BRE ‘1

THERMAX 7 ITER SRS

- TAX INVOICE
EXPLORE WATEK SYSTEMS PVT. LTD. Invaice No,  cWayBillNo, |Dated
J;{f;&’ﬁf RATAS T 02021 ﬂ‘@-‘l&@ﬂf?ﬁ Hmiuta0l
e S R gcgggsmo_lza Delivery Nole Mode/Terms of Payment
St l\li_::mc :ng{)ac%g?rr&': %Od% 7 o8 o i3 g Sl e
::'ﬁ'-r. H.fJ%?)%10197826 09811607645 Suppllef's Ref. Other Reference(s)
L-Mual © support@wat .:k systemsa.com
= Ord,er Nt Dated
Buyer \ 5 5)\ _|27-Feb-2019
Manomay Tex India Ltd. : espatch Dowmwt NG. Delivery Note Date
32, Hira Panna Market, T
Bhilwara, Rajasthan-311001 T Foe T lnestnab
GSTINUIN : 0BAAFCM9997C12X TS '09 e
State Name : Rajasthan, Code : 08 - s -
Place of Supply  : Rajasthan Terms of Delivery
} A
. S| Descri;ilidn of Goods i HS_NE;C ‘ GST it Qua:ltrty_ 3 Ra_te per DIS"‘ % Amount
No. Pd : W ~ 3 Rate fal=:
| L SIS
1 IBag Filter for 10 TPH Boiler with 84213920 ‘ 18 % 1.00 set | 9,12,185.00 | set ' 9,12,188.00
ID Fan ' ' |
| |
W\ se | |
) SGST@ 9% T s .h_._.’ ..... s = : __‘luh_‘ 82, 095 92
\‘%\ CGST@ 9% L2 ey et R 8 82.006.02
/ LSEQ} . B7733. AN (5—-,
! = L
l -— o, B LY AN . Jii
B Total : | 1.00 set SRR 10,76,381.84
. - | Amount Chargeable (in words) " \K E &OE
S{INR Ten Lakh Seventy Six Thousand Three Hundred Eighty One and Eighty Four paise Only .
HSN/SAC Taxable Central Tax _ __ State Tax Total
Value Rate Amount Rate Amount Tax Amount
84213920 9,12,188.00 9% 8209692 9% 82,096.92 1,64,193.84
4 _ Total] 9128800 | 8200692 82,096.92 | 1,64,193.84
Tax Amount (inwords) :  INR One Lakh Sixty Four Thousand One Hun d inety Three and Eighty Four paise
Only :
Remarks; R ;\\
BILL NO. 233 DT. 31.07.2019 o\
Company’s Service Tax No. : AACCE2570Q50D001 Asias v
Company's PAN . AACCE2570Q = Esiaey )
Declaration PLORE WATE
We dedlare that this invoice shows the actual price of the k
goods described and that all particulars ara true and comect. W
Authorised Signato

174 - B, Vidyut Nagar

Jaipur, Rajasthan - 302021

Mob.: 9810197826 / 98118607645
E-mail ; suppor!@woteksystems com

Thisis a Compuler Generated Invonce

Heod Office : N-8,L.G.F., C.R. Park, New Delhi-1 1005'9. Tel.: 91-11-41067774 | V067775

Bbe Qi deif i WA W YA Al b e

- ym—— =




PLORE WATEK SYSTEMS PVT. LTD.  ° e TR
-
‘ TAX INVOICE

EXPLORE WATEK SYSTEMS PVT. LTD. Jlnvoice Na nWay lilNo.  |Dated
R T Y EWSRA 20212 __[12-Aug-2019
S R O S Delivery Noto Mode/Terms of Payment
WIS i Seshan: Code ;08 - -
et 09810197826,09811607645 Supplier's M Other Reference(s)
LI %, YT rUppon@wateksystems.com y

; Buyer's Quds, Np; Dated
S b : ~ [3918 [ | ﬁl -) _ |27-Feb-2019
:Tz'l]-ﬁr";aga:ﬁ: 'Mn:::elt-,td. Despatch Docuiient No, Delivery Note Date
Bhitwara, Rajasthan-311001 Rl e e T

Despalched througl Destinat

GSTIN/UIN : 0BAAFCMI997C1ZX R e S i
State Name : Rajasthan, Code : 08 = f
Place of Supply  : Rajasthan Terms of Delivary

sl Description of Goods HSNISAC | GST | Quanity | Rate per |Disc. % Amount 1
Ne. | Rate | _4 _J_ | i
| T ] E i i
1 |Bag Filter for 10 TPH Boiler with 84213920 8%  1.00 set | 6,11,260.00 selJ 6,11,260.00
ID Fan
 SGST@ 9% o 0 g [ 55,013.40
CGST @ 9% ' > it o RE A4 : 55,013.40
A !
i
T Total | to0set | | | [77.21.286.80 |
Amount Chargeable (in words) E &OF
INR Seven Lakh Twenty One Thousand Two Hundred Eighty Six and Eighty paise Only
HSN/SAC Taxable Central Tax_ | State Tax | Tota
Value | Rate Amount | Rate Amount Tax Amount
84213020 6,11,260.00 9%| 5501340 9% 55,013.40 | 1,10,026.80
Total [ 5,11,260.00 55.01340f | 5501340 1,10,026.80

Tax Amount finwords) :  INR One Lakh Ten Thousand Twentb@"skhty paise Only
A

n“‘.\ \
Remarks: \
BILL NO. 252 DT. 12.08.2019 o
< I | .
Company's Service Tax No. : AACCE2570QSD001 \_Ji
Company’s PAN : AACCE2570Q ! -:;
Declaration \ A

We declare that this invoice shows the actual price of the
|goods described and that all parliculars are true and correct,

This is a Computer Generated Invoice
174 - B, Vidyut Nagar
Jaipur, Rajasthan - 302021 ;
Mob.: 9810197826 / 9811607645 Q«v
E-mail : support@wateksystems.com
Head Office : N-8, L.G.F.. CR. Park. New Delhi-110019. Tel.: 91-11-41067774 / 41067775




EXPLORE WATEK SYSTEMS VT LTD
174-B, VIDYUT NAGAR, JAIPUR
RAJASTHAN

Env/BF/Pun/VMB/25-05-2018/19521/Rev 00
25/May/18

M/s Manomay textile
Bhilwara Chittorgarh Road,
Distt Chittorgarh

Rajasthan

Kind Attn: Mr. Rishabh Kothari

Sub: Your requirement of Bagfilter
Ref: Your RFQ for Bagfilter email dated 24/May/18

Dear Sirs,
We thank you very much for your above mentioned enqguiry for Bagfilter.

We have pleasure to submit this proposal for design, manufactue & supply
of Bagfilter from the latest AceJet series of Bagfilters.

The Acelet series of Bagfilters have been specially designed for providing several
operating advantages & features to its users. These include the (ollowing:

1. Specially pre-engineered standard design with over a thousiind combinations
2. Specially designed configurator to allow users to configure lheir Filters!

3. Snap type bags are used as standard for ensuring lower emissions

4. Improved pulsing system for easy alignment & removal of pulsing pipes

5. Aesthetically superior design using a standard Grid type slilfener design

6. Optimumised design developed using Finite Element Analysis Method (FEAM)
7. Special smaller top covers for ease of handling & better sealing

8. RAV with adjustable tips to maintain optimum sealing efficiency

9. High degree of flexibility with 3 ground clearances to chose {rom

10. Collapsible bolted ladder to reduce transport volume & cosl

We hope that you will find our offer in line with your requirements. In case
you need any additional information, we shall be pleased to furnish the same.

Thanking you & assuring you our best services at all times,

Yours faithfully,
FOR EXPLORE WATEK SYSTEMS PVT LTD

CHHAVI WADHWA

THERMAX



THERMAX LIMITED - ENVIRO
TECHNICAL DATASHEET OF BAG FILTER

BFVer02.11.016 Rev 1
A

Date : 25/05/2018

Customer : 1952]1_Manomay textile-Bhilwara

Offer Reference : Env/BF/Pun/VMB/25-05-2018/19521/Rev 00

Units Bag Fliter for CPFD 100
Input process data for each filter %
Quantity of filters no 1
Application Boiler
Firing Type 101111 RAIDEEP BOILER |
Type of Fuel 100% Imported Coal
Dust to be handled Flyash
Gas flow rate Am3/hr 24000
Gas temperature (Minimum) ‘= 180
Gas temperature (Maximum) C 220

We recommend to use Bagfilter 20°C above acid dew polnt temperature to
avoid corrosion with Bagfilter.

Bag filter will be bypassed for temperature above 250 "deg C.

Gas pressure at BF inlet mmwc -175
Inlet dust load{Client to confirm) gm/Am3 10
Oxygen Content in flue gas % V/V 6.068
502 Content in flue gas % V/V 0.046
Moisture in gas % V/V 10.977
Type of dust (Main Characteristic) Fine
Dust Min bulk density for RAV sizing Kg/m3 500

Dust Max bulk density for power Kg/m3 600

Dust size distribution 100% > 5 u
Area classification for Elect/ Instru Sale & non hazardous
Technical data sheets for each filter

Type of filter Pulse jet
Filter mounting Structure
Filter cleaning On line
Cas entry Casing
Design pressure (incl wind load) MMwc = 500
A P across filter mmwc 150
A P across ICBD Online / Bypass mmwc 25 /35
Total A P across bagfilter MmMwc 175
Maximum outlet dust emission mg/Nm3 <50
Offered bag height m 4.5
Offered filtration area m2 364.56

Offered air-to-cloth ratio m3/min/m2 1.10
Selected filter APC-168-450SC
Number of bags offered no 168

External painting of filter- Primer Red Oxide

External painting filter- Finish

Not in TL scope

External surface preparation of filter

Manual wire brush

{Client to conf

(Client to conf



External paint spec of filter- Primer

S coats, 20 peach |

External paint spec of filter- Finish

-

NA

Internal painting of filter

 Red Oxide

Internal surface preparation of filter

M.nual wire brush

Internal paint spec of filter

s coats, 20 p each

Insulation & cladding scope

Not provided by TL

Insulation & cladding requirement Required

Mineral wool insulation spec IRB,100 Kg/m3 |
Mineral wool insulation thk mm SR T
Aluminium cladding spec 22 SWG plain

Filter casing

MOC 1IS1079Gr O
Thickness mm 3
Condition of supply Panel
Filter Tube sheet

MOC IS 2062 CGr A
Thickness mm 5

Cutting - Laser cut
Bag holding method ~ Snap band|
Filter top covers

[ MOC IS 1079 Gr O
Thickness mm ' 3
Insulation box Provided by TL
Filter Hopper Provided by TL
Type Pyramidical

MOC IS 2062 Gr A
Thicknass 5

Condition of supply Panel
No. of hoppers no : 1

Hopper plate angle o 65

Hopper discharge opening Round
Hopper Heater Provided by TL

Area covered

“Bottom 1/3 portion

Support structure

Neot Provided by TL

Type of Mounting

Mounting on Concrete

Cround clearance

1,200

Ladder to filter top

Not provided by TL

Raillng on filter top

Not provided by TL

Drawings for bag filter support structure, Ladder & railing will be provided

RAV Provided by TL
Quantity no 1
MOC Cl
Type Adjustable tip
Drive arrangment ~ Chain-sprocket
Maotor Make TL approved

RAV rotor speed

RPM e 20




Recommended Size — 200]
Painting A )ik Matte black |
Motor HP HP . 0.5
Voltage V AC+6% 415
Frequency HZ+3% 50
Filter bags Provided by TL |
Fabric material Flbor Glass with PTFE |
membrane lamination
Bag length mm 4,560
Bag fabric weight gm/m2 ~ 700+/-50 |
Fabric design temperature (Max.) i T Al
Antistatic treatment ‘No treatment |
Fabric treatment for water/oil No Treatment |
resistance
Source imported fabric
Cages Provided by TL
Vertical wire dia mm 3.0
Ring wire dia mm 3.0
No of vertical wires no 20
Number of splits None
Cage length m 4,545.0
Cage surface treatment HR Black
Material of construction Cs
Cage diameter mm 143
ID Fan Fan not available
Pulse solenoid valve Provided by TL
Make Thermax
Size inch 1.5
Operating voltage VvV AC 230
Quantity of PSV no 12
Quality of compressed air required (920°C Dewpt,Oil <20 ppm
Inlet Cum Bypass Damper Provided by TL
Damper Size 15-25
Pneumatic Cylinder Make Hydro-Pneumatic
Support arrangement Not Provided by TL
Outlet Butterfly Damper Provided by TL
Damper Size DDE
Spark Arrestor Data Not Provided by TL
Cables for solenoid valves Provided by TL
Type Unarmoured
Conductor Copper
Size mm?2 2Cx1sq mm
Make TL approved
Application From PSV to |B
JB for PSV Provided by TL
Type Fabricated
Protection fEF55




Make I'L approved |
JB for Hopper heater  \ Provided by T1 |
Type Fabricated|
Protection IP 55
Make m
Hopper Level Switch Provided by TL|
Type ~Capacitance |
Make R T
Probe length mm 750
Insulation Ceramic
Quantity no ]
Sequential Controller Provided by TL|
Operation requirement t leaning seq control
Type Solid state
Make X Calibur
Type of output Relay
Housing Box Provided by TL
Housing box make TL Approved
Housing box protection IP 55
Control voltage VAC 230
PLC for control Not required
U Tube manometer Provided by TL
Type LI tube, water filled
Range * mm wc 200
Make TL approved
Quantity no 1
Air filter regulator + Pr Gauge "~ Provided by TL
Size inch : 1
Make TL approved
Quantity no 2
Limit Switch Provided by TL
Make Jai Balaji
LPBS Not Provided by TL
Control Panel Provided by TL
Type M¢ ( Cum Bag Filter CP
Power Supply, Volts : A1SV+/-10%
Control Votage 230
DP switch Provided by TL
Make Switzer
Type operation P control made
Contact configuration INO+1NC
Quantity no 2
Duty Miling on-off control
DP gauge Not p}bvided by TL

DP transmitter

" Not provided by TL

Pressure switch

Provided by TL|



Make

Contact configuration

Switzer|
V' TTING+2NC

Quantity 1
Duty I ow .lirst_sale
Zero speed switch-RAV Provided by TL
Make Tyas;m
Contact configuration ~ INO+INC|
Supply voltage Vv AC -~ 110/220
Quantity 1
Thermostat Provided by TL
Make ' Indfos
Range e 0-150
Quantity no 1
Application Hopper heater control
Temperature Indicating Controller Provided by TL
(T10)

Make SELECTRON
Temperature element Provided by TL
Make Yog Electro devices
Probe length ' 450
Process connection 3/4 inch BSP
Thermowell Provided by TL
Type 3 wire
No of elements Duplex

Please Refer attached ANNEXURE for Bagfilter performance & guarantee

Note : Bag filter is designed for above mentioned parameters, bag filter guarantee will be

null & void for any change in above operating parameters.

Note: Solenoid valve coil operating voltage and control voltage for sequential controller

is assumed. Please provide the details for the detailing.

Power supply :- 415V / 50 Hz / 3 PHASE

Control Supply :- 230 V /50 Hz / 1 PHASE




Annexure-G

Status of Bag Filter

-~
ap
YL

-

.

Civil Foundation for Bag Filter

Housing lot of Bag Filter Parts /Drives for Bag Filter




9/3/2019 Gmail - Fwd: NGT REPLY

M Gmall RO Chittorgarh <ro.chittorgarh@gmail.co

Fwd: NGT REPLY

rishabh kothari <rishabhk41@gmail.com> Tue, Sep 3, 2019 at 12:03 PM
To: RO Chittorgarh <ro.chittorgarh@gmail.com>

Respected sir,
Please find the attachment

B

w3y NGT REPLY.pdf
B
— 1489K

https://mail.google.com/mail/u/0?ik=3b4 74f2ade&view=pt&search=all&permmsgid=msg-f%3A16436349538936577018&simpl=msg-f/%3A16436349538 7



MANOMAY TEX iNDia Liniitep

0 CIN : L18101RJ2009PLCO2864? Factory :
32, Heera-Panna Market, Pyr Road,

Aaraji No. 5.6.7, Near Toll Plaza
BHILWARA - 311 001 (Raj,) = - ™ Jojro Ka Kheda, Bhilwara Chittor Road
© 01482-246953 @WAV GANGRAR - 31297 1 (Raj.)
€-mail : ykladdha@hotmail,com

Prassi e-mail : Manomaytex@yahoo co in

website Www.manomaytexindia, com @ cool Denim

- —"'-'_"__‘_"—_‘_-"-“_“——— ——— e e —————— —— e ————

B S R

Ref. No, Date93[0.3/20 19
To,

Copy:- Regiona_l_officpr, Rajasthan State Pollution Control Board Ch:;;_o_;‘g@_r_ij
Subject :. Compliance of Hon’ble NGT’s order in the Matter QA No. 656/2C18

R_ej:_-_l;_o_gz _of execution application no. 27/19 received from advocate.
Sir,

With reference 10 above, it js humbly submitted hay
O.A No. 656/2018 was already disposed by Hon'ble Tribunal on 16.04.19 £y, thes
we haye already complied with the directions of Hon’ble Tribunal as mentioned in
order sheet. However recently we have received g Copy of execution application
0. 27/19 received from our advocate as applicant filed g4n Execution appiicario,
reldted to complianee of directions,
Sir, in aforesaig circumstances our submission related to improvement Made by
us/ present statys is detailed as under--

- The  Rajasthan pollution control  haard ued  notice  (ef no
nPCB/‘HU/LHlFTORGARH/L~24/1603 to our company on dated 06/02/2019
and we had jt reply on dated 22/3}2019,1}1 which we have already TP;)nrfr'-»('i
that we have placed order for Odour Control System in very first of
February -2019.

Status of Odour control system:- Now odour control system is installed
and operative arou nd_ETP plant premises, Copies of Bill and Photographs
enclosed (1),
For MANOMAY TE%INDIA LTD
(Rl
MANAGING DIRECTOR



CIN: L1
nna Market, pyr Road 8101RJ2009PLC028647
BHILWARA - 3110p1 (Raj ) Aaraji No. 56,7, Near

B ' . P ‘_________;';_ , Toll Plazg
O 0?482—?46983 ( MAN\\‘MAV) Jojro Ka Kheda, Bhilwara Chittor Road
&-mail : yKladdha@hotmai com = — |

GANGRAR - 312901 (4

OM:MANOMAY TEX INDIA LIMITED

Factory :

: & M ‘J- !
__vﬂs'_t?_' ’"’3”°maytexfnu,a.com @ coof Denim €-mail : ma”Omaytex:@vahqn coikn
———— -—-:'-'-—‘_‘_-::::-—-'_-‘—‘::':—-'_—'-'“—'_-— B e
Ref. No, S

Date. 0B[03 [2019

2. The Rajasthan pollution control board issued notice ref no.
RPCB/RO/CH!TTORGARH/L-24/1603 to our company on dated 06/02/2019
and we had it reply on dated 22/3/2019,in which we have already reported

that we have placed order Bag filter and Odour Control System in very first
of February -2019.

A. Status of Present PCM:- Sir we have already installed APH and Dust

Collector with Boiler -10 TPH (Main) and ATPH(Stand By).

B. Meanwhile we have also taken following steps for efficient operation

of PCMs to ensure emission norms within rescribed norms :-
————=—==2211E EMIssion norms within p
i Complete Covered Fuel Shed.

. Controlled Fuel Firing through Screw Feeder and Auto mode.

iii. Cleaning of Dust Collector and APH Cone.
iv. Cleaning of House Keeping of Area.

V. Perused the vendor for expeditious installation of bag filter.

C. Eurther as action taken mentioned at point no. 2.B, we are also placed
order to MOEF &CC certified laboratory for Ambient Air monitoring.
Results of Ambient Air monitoring are within the norms. Copies are
m‘ﬂ%nmmm Air_quality in
prescribed norms. And we are controlling and minimizing stack
emission to make it within the norms .

D. Status of Bag Filter:- Sir we have already placed an order for automatic

bag filter based on solenoid valve operation and differential pressure
basis in _auto mod in_Feb- 2019 to the vendor based on Pune
=<2 I _auto _mode in Feb- 2019 \dor_based on Pune

Maharashtra. But due to un avoidable circumstance at vendors end ie.
Fabrication related delay and heavy rain in Pune, vendor could not

For MANOMAY Tj\mom LTD
Cidod)

MANAGING DIRECTOR




MANOMAY TEX INDIA LIMITED

Cffice :

CIN : L18101RJ2009PLC028647 Factory :

32, Heera-Panna Market, Pur Road, Aaraji No. 58,7, Near Toli Plaza

BHILWARA - 311001 (Raj.) ) o Jojro Ka Kheda, Bhilwara Chittor Road,
/hAWAV - GANGRAR - 312901 (Raj )

© 01482-246983
e-mail : ykladdha@hotmail.com

: il : in
- cool. Denim &-mail - manomaytex@yahoo.co |

website : www.manomaytexindia.com

Ref. No.

e = —

Date,03(03 [ 2019

already been verified by Joint team report, liability of TDS and Hardness
out side the unit premises is not directly related with our unit,

- People Health Survey Report: Applicant in Execution application

presented false facts, as per the health survey report it was clearly
mentioned that Patients are being checked in general OPD Ration
which it self shows general condition rather any specific diseases.
Doctors also mentioned that it cannot be mentioned that causes of
general diseases are due to pollution.

- Animal health Survey:- Applicant in Execution application presented

false facts, as per the animal health survey report it was clearly
mentioned that no specific disease was seen in all the animal and
diseases found in animals are general diseases and not related with
pollution.

Therefore our submission in continuation to execution application is submitted

for information and record.

For MANON:* * TEX INDIA LTD
P\
MANAGING DIRECTOR



MANOMAY TEX INDJA LIMITED

Office : CIN: L1 8101RJ2009PLC028647 Factory :
32, Heera-Panna Market, Pur Road, Aaraji No. 56,7 Near Toll Plaza

BHILWARA - 311001 (Raj) F_K N\ _-Av"“‘ Jojro Ka Kheda. Bhilwara Chittor Road.
© 01482-246983 Q mM GANGRAR - 312901 (Raj.)
z-en;:: ; ykiaddr::ﬁsrc:lt;r;?g;::;?a = ———_:";;;[ Derim e-mail : manomaytex@yahoo co.in

_'-__—-____-__"_"""——-—-—___—_'___‘—'-—n—— — ‘_'_h“_'-'_'.—:— —— — —_-_____'_ -_“_.__.. i —— - —
Ref No. Date.03/09 201 9

dispatched material in time. Copy of correspondence in this regard is
also enclosed. (1)

Now all the Dmf Bag Filter have been received at site. Foundation
have been completed. Fixing of Bag Filter is under progress and same

will be commissioner by the end of 15.09.2019.

Photographs  related to bag filter order co material received copy,

photographs of parts received at site _and L_Present installation

photograph are enclosed. (1v)

E. Ambient Air Quality :- As tmOX and SO2 were already found within
norms and PM10 at Atal Sewa kendra of Village Jojro Ka Kheds Was
found as 101.00 ug/m3 which is near about limit 100.00 ug/m3. As our
unit is located Just near to National Highway (within 100 metrs
range),therefore contribution from vehicular pollution may also he
taken as part accordingly.

F. Ground Water Status :-Sir, as per the information received all the
Ground water sampling reports are within Drinking water standard
norms and people are using the water for drinking purpose. TDS and
Hardness are mostly depends on geographical pattern/land and these
parameters are slightly exceeding in 01 and 02 sample may reflects that
these parameters are also exceeding in the most of the places in
Rajasthan State, No significant pollutant was found in the ground wates
Further as we have already provided zLn system at site, which ha-

For MAMOMAY TEX IRND!A LTD
Capd)

MANAGING DIRECTOR
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oOoUr control

Dealer : Industrial Chemicals, Deodorants & General Suppliers

Speciality Product : Industrial Air Pollution Control Solution

TAX' INVOICE

{)RIGINAL I‘UR RECIPLENT ]

Marutl Odour C {"onlm!
New Sama road, Vadodara-8
' GSTIN/UIN - 24ACHPJ23951L.12C
| Reverse Charge- No
State - GUJARAT Code -24
Place of Supply —- RAJASTHAN

Invoice No.- AA235

(Ref~ Proforma Invoice No-AAZ2Z13. Date -1302/2019)

| Date.- 14/03/2019

Delivery Challan No.- MOC/235 j
' P.O No 69T /

Date of PO~ | 12/02/2019

Contact — Mr. Rishabh Kothari |

j_  Detail oy” Purchaser-
Manomay Tex India Ltd.

| AARAJI 5-7, Near Toll Plaza, Jojro ka
| Khera, Gangrar, Dist — Chittorgarh.

| Rajasthan. Pin- 312901, Bhilwara
_Srno. Dmﬁptlonmwds -

- Purchaser GSTIN —08AAFCM9997C 12X
[ PAN No : AAFCM9997C

HSN Quanl:tv Unit g prif:t "}\".{18@;;_ :

Odour Control System Consist
- of 01 SET- High Pressure Pump-01,

| Hose Pipe-170 M. & S.S -T/Nogzles-1()

‘\Jns Filter-01, 'l ank-01, Flmehﬂl e,

=~...J.1»..|.Q,Z.f'~.!3‘ .
rﬁ;%@d@d@ "

441,600/~  4.41.600.00
Per SET

79,488.00 |
I
ﬁzl 088.00

“8424 01 SET
:o-_ %

S

[ HSN/SAC Taxable

Value

8424 | 441.600.00

R

| Tax Amount (in “ords) ~79,488/- ( (%cventv Nine Thuusa nd Fonr Hundred Eighty

| Eight Rupees Only,)

| Goods once sold will not be taken back

Remaining Unpaid.

- Interest @ 24% will be charged up to account %‘
Prdn

‘ "Payment Strictly within one month of Purchase goods.
Thank You For the confidence you have in our company.

Ru_pees ch Lal\h T weni}r One Thousand Eighty Eight Only. s - _‘
Central Tax | State Tax | IGST ]
NSRS, 1.1.....c.A _ l Rale Amount _'

Total | 4,41,600.00 "J"“*

1

T | |18 % 79.488.00

v R vt 1 7948800 |

FOR MARUTI ODOUI

or

V18, Takshashilla Sociely.
{r. Chanakyapuri Soc., New Sama Road,
/adodara - 390 024, Gujarat, INDIA,

Phone : (0265) 2710944 | E-mail
Mobile : 09825258953

- environ182004@yahoo.com
environ182004@gmail.com
/ Website : www.odc-50.com

plavt £ payre




ODOUR CONTROL SYSTEM
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TEAM TEST HOUSE
(Unit of Team Institute of Science & Technology Pvi. Lid.)

NABL

Approved by Minissey of Environment and Forest, Government of India as Fuvironmental Laboratory
SO 9001:2018

RSPCHB

OHSAS 15001:2007

JDA/UDH

Office * E-65, Chitranjan Marg.
C-Scheme, Jatpur-302001

0141-2369580, 2771865

Websiie www ileamtesthousa com

Lab.. G1-584, Sitapura Industrial Area
Tonk Road, JAIPUR-302022 Ra|.

#h.. 94602-2203%9, 94602-22049
E-mail - teamtesthouse@gmail com
E-mail : director@teamtesthouse.com

TEST REPORT
Report No - AS1054
Date 20 07 2018
Issued To Ws MANORMAY TEX INDIA LTD
Aaraji 5-7 Near Toll Plaza Gangrar
Chittorgarh (Raj)
Type of Unit Denim Umit
Type of Sampie Ambiant Air Quality Monitoring
Date of Sample Collection/Monnering 15 07.2018
Date of Sample Recaipt 17072019
Date of Test 17 072018 t0 20 07 2019
Sample Coliectea By Vimal Kumar Yadav
Point of Collectian Near Main Gate
RESULTS
S No |Paramelers Observed Value  [Testing Protocol Limits as per
ational Ambient
r Quality
ndard, 2009
2 {Sulphur Dioxige [microgram/ma3] 7 41 S 5182 (Part 2) 2001 50.00
eaffirmed 2012
3 Nitrogen Dioxide as NO2 [microgram/ma3] 16.26 S 5182 (Pag.ﬁ?: 2006 rau.no
14 Particulate Matter {PM 10) [microgram/m3] o8 45 IS 5182 (Part 23)-2000 100 00
Reaffirmed 2012
5 [Particulate Matter {PM2 5) [microgram/m3] 4526 i PCB Guidelines 5000
SNateE

I resuits ItEa reter onty 10 i 15100 sBmpie (51 & parameters (81 Encorsement of products « nedher ilerrec g T
This report Ot 10 B Teprotuced whally Of it DEIt 3nd CAN NGt Be Lsed evidence in the cour of i and snOuid not B8 used on any adverting media

withiout cur Special pernisson i wnting

The sariplos Wil e desvoyed gfier 15 days fom e Cate o myue of %8t repoit unless ofherwise spoecihied

\

Yoy

.
X )
6\
&

‘4 .
Sqmc:\; Analyst

L]

3

d

f'.u ‘f‘(p?‘a? (!"-3",}5'

Ul A

Authorized Signatary
(Repord No A/1054)




TEAM TEST HOUSE

(Unit of Team Instituge of Science & Technology Pyi. 114 y

TR by = —— ™ - e ———
Approved by Vi mistry of Enviconmony und Fures, Government af India as Environntontal Labmm.u-; '

NABL

RSPCR
Office - £-85, Charanan Marg
LeSehnma, daipu-302001
Phate  0141-2365080 2771865
A www lear

T oo (b
vvElaile

esthouse com

Report No.
Date
issued To

Type of Unit -

Type of Sampla

Date of Sample Coliectima’Mmrtormg
Date of Sample Receipt

Date of Test

Sample Collected By

Point of Collection
Stack Height

IS0 90012015

OHSAS 180012007 JDAS DI
Labi. G1-584 Sitapura Industis Araa
Tonk Road. JAIPUR-302027
Fh  94802-22030 94802.22043
E-mail ; teamiesthouse@gmail com
E-matl dlfEC:OT'@::!?HI‘T‘“_‘ST."'.--"!L.':_q,' com

TEST REPORT

ST#13

2007 2019

M’S MANOMAY TEX INDIA LTD
Aaraj 5-7. Near Toll Plaza. Gangrar
District . Chittorgarh (Rajasthan)
Denim Uns

Stack Emission Level

15.07.2019

17 07 2019

1707 2019 10 20 07 2018

Vimal Kumar Yaday
Boiler Stack (10 T ong)
30 meter

s RESULTS
[SNo_ |Parameters Observed Value Testing Protocol
1 Particulate matter {mg:Nma_] ar3 IS 11255 (Pan 1).1985
Reafftirmed 2014

Notes .

¥ Fhe resums isted el woly G the Tested sampie
] Thay renan s 101 10 b reprad cad wholy o i

WU Sut speniyl PEnTISSIOn wiilaig

18)' % pararetars (x Engorsamant of EIRIIS 18 nestter intprreg ™Y irvDies

part ang can ﬂmbwmemmmmemolunammmm B USEd i By Jovestising Sady

¥ The Hmples wil te Sestroved gl 5 days from: e Qe O WeLg of teg TELON UNIBSE Bthe mwag speifeg

Analyst

iR Fres

tAal Yoaqi
faiagyal Xog
fReport No 8T/513)
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EXPLORE WATEK SYSTEMS PVT, 17D %%&@*
. ; THERMAX SEDIEEava 150y

M:OW:MTI
26™ August 2019

M/s MANOMAY TEX INDIA LTD.,
AARAIJI 5-7,Near Toll Plaza,

Jojro ka Khera,

Gangrar, Distt Chittorgarh,
Rajasthan- 312901

Dear Sirs,

SUB: YOUR PO no 3918 dated 27" Feb 20189 for r 10 TPH Boiler

This refers to your above subject order.

We regret that due to heavy rains and subsequent flooding at cur Vendors place in Maharashira
near Pune, the entire fabrication and supply chain had got disturbed. There has been delays to the
exrent of almost 50 days on account of same . We are trying to get the delayed items despatched as
so0n as possible.

We regret for the same as itis on accaunt'of-" FORCE MAJEURE” caused by Matural calamity.

We assure you ali assistance to get the bagfilter erected at site as early as possible.

We apologise for the delay,

Assuring you of our best services.

{ SYSTEMS PVT LTD,

/ -
cunnvmm’m
Director
Email; chhavi wadhwe @ wateksystpms com

Mob: +91-9810197826

174-B Vidyut Nagar,
Jaipur, Rgjasthan - 302021
Mob 93101 97326 .-‘ 981 1607645

L T —— S ——
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PHOTOGRAPH OF BAG FILTER FOUNDATION AND INSTALLATION WORK

25086843 &
374 622808
1422:58m o
£a20m. - Sal
09-2019 1793
1 fiRepy s T ’




g ot - B o 05 0
Sy AR MY 1rm§a‘*‘*

"u EXPLORE WATEK SYSTEMS PV, LTD. Y oW

f‘*f
N TAX INVOICE
EXFLORE WATEK SYSTEMS PVT. LTD. 'lmmlae No.  eWayBilNa ‘Damd ’
O S T .
?fsﬂmum, BBAACCE 2570128 i IModm'Tarms of Payient
R Y e ——
: S 0B810187826,0951 1607645 (Other Reference(s)
.E M:lil suppothwirtakoysiems, cam ‘ -
RS Sl Onr.ad
H;uvef o . |{21-Feb-2019
anomay Tex India 1 : |Delivery Note Dat
32, Hira Panna Market, N :D e
Bhilwara, Rajasthan-311001 ST R =y
|GSTINUIN : 0BAAFCMI997C1ZX denpstched oy Jraw
IState Name : Rajasthan, Code : 08 : r a3 ==
{Place of Supply  : Rajasthan Torms of Dm

®

- . - MT—

sl " Descripion of Goods. HSN/SAC | GST | Quanilly Rate [ per |Disc. % [ Amount

e o l_ | R X il |

|1 'Bag Filter for 10 TPH Boiler with ;mmzn 13%} 1.00 set ‘ 9,12,186.00 ‘ sel. | 9,12,188.00 |
i!D Fan

82,096.92 |

I
{
t 82.096.92

CGST @ 9%

\\\ SGST @ 9%
$\

E A |

| £ =

| N Tota !. 10,76,381.84 |
Amunlﬂwgeaﬂe{hwds] E&LOE
Ill\l.R Ten Lakh sa\mmy Six ‘I'housmd Three Hundred Eighty Om and Eighty Four paise Only S
! HSNISAC : Taxable ',__953!.’!1'?* o | S Tolal |
[ . W KA = Valug _Jl____Rats Amquqt Rale | Amount | TaxAmount
i_sﬁzmzo,_ . ! | 0218800 9% 6209692 9%| 8209692 15419384

e R Totnl | 9 112,188, ol g Gg.gif GZL _ ‘. 82,098.92 lL 1 G-l 19! 84 B

] T Amount (in mrﬂs} INR One Lakh Sixty Four Thousand Oﬂe Hun inety Three and Elghty Four paise " : T& :
] Oﬂly i\ ! v’ A T
| o TE—\', .. G|
[ ' - Se s l 3 1
| Romarks: ' | ' |
'BILL NO. 233 6T. 31.07.2019 :
| Company's Service Tax No, - AACCE25T0QSDO0 s i 1
Campany's PAN - AACCEZ570Q \ "
| Paclaration.

We declare thal this invoice shows the actual price of the
goodsdascribﬂaﬂdth&laﬁpar!muimw-kuaand correct.

i Authorised Signatory |

Tmsmacmmmim

174 - B, Vidyut Nagar

Jaipur, Rajasthan - 302021

Mob.: 9810197826 / 9811607645 .
E-mail : support@wateksystems.com }« Y le 9 Yy 1 W\e )

Head Office : N-8, LG F.C R Pork, New Dem!-'ll‘(ﬁﬁ“. Tel.: 91-11-41067774 | 41067775




'

ﬁégaﬁae WATEK SYSTEMS PVT. LTD.

_ -—:- : --dh;.g"‘ w)"\z-l_\ BP | |

THERMAX .

3 TAX INVOIEE

| ﬁﬁnﬁgﬂ& WATEK SYSTEMS PVT. LTD, . invoice No.  eWayBUNo, |Dated i
AR R A 02021 ; ENSRASIIY 31-Jul2019 4
é;a:-ﬁ;'m € .“1 X ?ggg.mq‘;' ; Delivery Note erms of Payment {
CIN:'U. :pulo-ta?aeag;gﬂmm g : ’s Ref. Other Referonce(s) f
%?w.kcmmn.m Suppler’ EAhe ce(s) }
Buyer : |$ﬂ SE] ] 1
1 27-Feb-2019 i
Manomay Tex India Ltd. DespalEn DS 1 < b " {
32, Hira Panna Market, s Defivacy Note Dats. - |
Bhilwara, Rafasthan-311001 : s —ee :
GSTIN/UIN : 0BAAFCM3997C 12X Despsiched through Pestination ‘j
AState Name : Rajasthan, Code : 08 = . it
Place of Supply  : Rajasthan- [Terms of Detivery | 4
|
| 13
| i

S — . _ e —————— i

S| Descriplion of Goods HSNISAC | GST | Quantty Rale | per |Disc. % Amount | ;

0y Rale - __'

1 ’mag Filter for 10 TPH Boiler with at3920 | “ta%| 10050t | 57581600 | se 5,78,816.00 | |
an 7 | I
3 ! ;

| g

SGST @ 9% 52,093.44 3

CGST @ 9% - - 52,093.44
| 3142- 2

- Total | l 1.00 set
| Chargeabie (in words)
-’INR Six Lakh Eighty Three Thousand Two and Eighty Eight paise Only
HSN/SAC Taxable | Tax | State Tax | Tom | -
- Valve' | Rate .| Amouht | Rate | Amount Tax Amount | 3
84213820 el e L P%|  5209344] 9% . 52.093.44 | 1,04,186.88 |
_ v Total|  5,78,81 52,093.44 52,003.44 | 1,04,186.68
ITex Amount (in words) ©  INR One Lakh Four Thousand One Hundred Eighty Six and Eighty Eight paise Only [
Remarks; ' t
BILL NO. 232 DT. 31.07.201% ' "
Company’s Service TaxNo,  : AACCE2570Q8D001 o
Company's PAN : AACCE2570Q ™
Daglaration ’ !
We declare that this invoice shows the actual price of the ]
gudsdemmmw-lpswmmmwm ‘ ‘
This is a Compuler Generated Invoica
174 - B, Vidyut Nager
Jaipur, Rojasthan - 302021
Mab.: 9810197826 / 9811607645
E-mail : support@wateksysterns.com ; ;

Head Office : N-8, L.G.F., C.R. Park; New Delhi-110019. Tel.: 91-1 141067774 | 41067775
PVond & oo not
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{od

g

___ EXPLORE WATEK §YSTEMS PVT. LTD.

= JFeA

| ‘.33 THERMAX I E TE

174 - B, Vidyut Nagar

Jaipur, Rajasthan - 302021
Mob.: 9810197826 / 9811607645
E-mail : support@wateksystems.com

Head Office : N-8,

Qi;
LGF,CR i

=) )

New Delh-110019. Tel.: 91-11-41067774 / 41067775

TAX INVOICE
~ [ExeLoRe waTEK SYSTENS PVT. LTD. imvoicaNo. ey BiNo. [Dated
R EE TR NAGAR % EWSRNN20052 12-Aug-2019
Gsﬁunz; rerg AN 0224;?7001 z8 i Delivery Note Mode/Terms of Payment
EiRie imE s, Cate) 00 - —
g?ﬂ:.“q t _7631 i:::nr 57526.00611607645 &ppllu“:ﬂef Other Reference(s)
= .- | W s 2o o — =
; o Dated
Buyer -t IS is -Feb-2019 -
Manomay Tex India l;'td Despatch Document No. very Note Date
asthan-311001 Despatched through T
FIN/UIN : DBAAFCMI997C1ZX ' J
State Name : Rajasthan, Code : 08 —
Place of Supply  : Rajasthan {Terms of Delivery
sl Description of Goods J HSN/SAC | GST | Quantity Rate | per [Disc.% Amount
"“}! f Aate E
1 Bag Filter for 10 TPH Boilerwith  [84213920 | “18%| 1.0 set | 6.11.260.00 | sat © 611,260.00 |
1D Fan
- ol s SGST @ 9% 55,013.40
- @ 9% | 55,013.40
| L—‘-._.,........-.-s---—"-” - o} - i -:7
‘ R e B 1.00 set |- X %7,21,286.80
Q Amount Chargeable (in words) 16 E&OE
jii_l'\:Sevon Lakh Twenty One Thousand Two Hundred Eighty Six and Eighty paise Only
HSN/SAC Taxable |  Central Tax StateTax |  Total
R Value Rate Amount Rata Amount Tax Amount
84213820 ﬁﬂmq.__ﬁﬁ_h._ﬁﬁ.ﬂlm____&&_ 5501340 | 1.10,026,80
L. = ; Total]  6,11,260.00 B340 | ssong0| 1,10,026.80
Tax Amount (in words) :  INR One Lakh Ten Thousand Twen ighty paise Only
/
Remarks: \“\‘
[BiLL No. 252 DT. 12.08.2019 a‘
Company's Service TaxNo.  + ; AACCE2570Q8D901 (. J '
Company’s PAN : AACCE2570Q { -z'
Pacioration Ve
We declare that this invoice shows the actual price of the ﬁ(
Bwusaumwm:mlpmﬁcummmmm :
] I
L This is a Computer Gensrated Invoice




Annexure-I

Status of Odour Control System :-

Panel of our Control System and PVC Odour Control Soultion Tank




Comparative Statement of Ground Water Quality of Samples taken on 15-01-2019

Handpump Open Well
Loacted at
School located at
Agriculture Tube Well
Ground . . .
field behind located in
about 50 .
feet awa premises Govt. Sen.
from y well of M/s School
Parameters/ Indian Standard Drinking Water premises I\::; ?nnc]?ay VFi,I::rgn(;SJz?;o
Location BIS 10500 : 2012 (REVISED) well of M/s Ltd., Village | Ka kheda,
Manomay .
. Jojro Ka Teh-
Fab India
S.N Ltd.. Village Kheda, Gangra,
o. Jc;’jro Kag Teh- Dist-
Kheda , Teh- Gar:ngra, Chittorgarh
Gangra, Dist- Dist-
Chittorgarh Chittorgarh
Permissible
. limit in the
Requirement absence of
Date of Sample (Desirable limit)
15-01-1 15-01-1 15-01-1
Collection (As per BIS 10500 Alternate >-01-19 >-01-19 >-01-19
2012) source(As per
) BIS 10500
:2012)
1 |pH 6.5-8.5 No Relaxation 7.1 7.47 7.39
Total Suspended
2| solids mg/| i i 11 3 3
Chemical Oxygen
3 Demand ( COD) - - 8.6 19 11
mg/|
Bio-Chemical
Oxygen Demand (
4 BOD)(3days 0.4 0.7 NT
at270%) mg/I|
5 | Oil & Grease mg/I| - - NT NT NT
6 | Copper as Cumg/| 0.05 1.5 NT NT NT
7 | Zinc as Zn mg/| 5.0 15 9.8 1.47 0.691
8 | Nickel as Ni mg/I 0.02 No Relaxation NT NT NT
9 Lead as pb mg/I 0.01 No Relaxation NT NT NT
10 | Total Chromium as 0.05 No Relaxation NT NT NT
Cr mg/I
11 | Iron as Fe mg/| 0.3 No Relaxation 0.8 0.116 0.195
1 | C@dmiumasCd 0.003 No Relaxation NT NT NT
mg/|
13 | Chloride as CL mg/I 250 1000 856 296 756




Handpump

Loacted at Open Well
School located at
Agriculture | Tube Well
Ground . . .
field behind located in
.. about 50 i
Permissible feet awa premises Govt. Sen.
] limit in the y well of M/s School
Requirement from .
. e absence of . Manomay premises,
S.N (Desirable limit) premises . . .
Parameters Alternate Fab India Village Jojro
o. (As per BIS 10500 well of M/s .
:2012) source(As per Manomay Ltd., Village | Ka Kheda,
) BIS 10500 Fab India Jojro Ka Teh-
:2012) . Kheda, Gangra,
Ltd., Village .
Jojro Ka Teh- Dist-
Kheda , Teh- Gar:ngra, Chittorgarh
Gangra, Dist- Dist-
Chittorgarh Chittorgarh
14 | Sulphateas S04 200 400 327 153 273
mg/|
15 | Hardness (Total) 200 600 1436 632 1272
as CaCoz mg/I|
Hardness (Calcium
1 - - 1
6 ) as CaCos mg/l 076 364 86
Magnesium
17 | Hardness as CaCO; - - 360 268 376
mg/|
Calcium (
18 | Titrimetric ) as Ca 75 200 430 146 358
mg/|
19 | Magnesiumas Mg 30 100 88 65 92
mg/|
20 | Fluoride as F mg/| 1.0 15 0.35 0.44 0.43
51 | Total Dissolved 500 2000 2511 1083 2263
Solids mg/I
Total Alkalinity as
22 CaCOs mg/l 200 600 48 48 36
23 | Total Solids mg/I| - - 2522 1086 2266
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IS 10500 : 2012

Indian Standard

DRINKING WATER — SPECIFICATION

( Second Revision )

1 SCOPE

This standard prescribes the requirements and the
methods of sampling and test for drinking water.

2 REFERENCES

The standards listed in Annex A contain provisions
which through reference in this text, constitute
provisions of this standard. At the time of publication,
the ediuons indicated were valid. All standards are
subject w revision and parties (o agreements based on
this standard are encouraged to investigate the
possibility of applying the most recent editions of the
standards indicated in Annex A.

ITERMINOLOGY

For the purpose of this standard the tollowing definition
shall apply.

3.1 Drinking Water — Drinking water is water
intended for human consumption for drinking and
cooking purposes from any source. It includes water
(treated or untreated) supplied by any means for human
consumption,

4 REQUIREMENTS

Drinking water shall comply with the requirements
given in Tables | to 4. The analysis of pesticide residues
given in Table 3 shall be conducted by a recognized
laboratory using internationally established test method
meeting the residue limits as given in Table 5.

Drinking water shall also comply with bacteniological
requirements (see 4.1), virological requirements
(see 4.2) and biological requirements (see 4.3).

4.1 Bacteriological Requirements
4.1.1 Water in Distribution Svstem

Ideally. all samples taken from the distribution system
including consumers” premises, should be free from
coliform organisms and the following bacteriological
quality of drinking water collected in the distribution
system, as given in Table 6 is, therefore specified when
tested in accordance with IS 1622

4.2 Virological Requirements

4.2.1 Ideally. all samples taken from the distwribution

Table 1 Organoleptic and Physical Parameters
(Foreword and Clause 4)

SI No. Characteristic Requirement Permissible Method of Test, Remarks
(Acceptable Limit in the Ref to Part of
Limit) Absence of IS 3025
Alternate
Source
th (2) (3) 4) (5) (6)

i) Colour, Hazen units, Max 5 15 Part 4 Extended to 15 only, if toxic substances
are not suspected in absence of alier-
nate sources

iy Odour Agreeable Agreeable Pan 5 a) Test cold and when heated
b Test mt several dilutions

m)  pH value 6.5-8.5 No relaxation Part 11 -
) Taste Agrecable Agreeable Parts Tand 8 Test to be conducted only afer safety
has been established

V) Turbuhity, NTU, Max 1 3 Part 10 —_

vi) Towal dissolved soluds, mg/l, 506 2 00t Part 16 —
My

NOTE — It is recommended that the acceptable limit is to be implemented. Values in excess of those mentioned under ‘acceptable
render the water not suitable, but still may be tolerated in the absence of an alternative source but up to the limits indicuted under
‘permuissible limit in the absence of alternate source” in col 4, above which the sources will have 1o be rejected.




IS 10500 : 2012

Table 2 General Parameters Concerning Substances Undesirable in Excessive Amounts

(Foreword and Clause 4)

SI No. Characteristic Requirement Permissible Method of Test, Remarks
(Acceptable Limit in the Ref 1o
Limit) Absence of
Alternate
Source
(1) 2) 3) ) (51 (6)
1} Aluminmum as A, mg/l, Max 0.03 0.2 IS 3025 (Part 55) -
1) Ammonia (as total ammonia-N), 03 No relaxation IS 3025 (Part 34) —
meg/l, Max
i) Anionic detergents (as MBAS) 02 Lo Annex K of 1S 13428 —
mg/l, Max
i Barium (as Ba), mg/l, Max 0.7 No relaxation Annex Fof IS 3428+ —
or IS 15302
V) Boron (as B), mg/l. Max n.s 1.0 IS 325 (Pan 57) —
vi) Calcium tas Ca), me/l, Max s 200 IS 3025 (Part 40) _
vil) Chloramines (as CL), mg/l, Max 4.0 No relaxation IS 3025 (Pant 26)* -
or APHA 450001 G
viii)  Chloride (as CI). mg/l. Max 250 1 O IS 3025 (Pant 32) -
1x) Copper (a5 Co). mg/l, May 0.05 1.5 IS 3025 (Pari 42 —_
x) Fluoride (ax F) mg/l, May 1.0 1.5 IS 3025 (Part 601 —
xi) Free residual chlorine, me/l. Min 0.2 1 IS 3025 (Pant 26)  To be applicable only when
water is chlorinated. Tested
a consumer end. When pro
tection agamst viral infoc-
tien is required, it <hould be
minimum 0.5 mg/)

xii) Tron (as Fe), mg/l, May 0.3 No relaxation IS 3025 (Part §3) Total concentration of man
ganese (as Ma) and iren (as
Feyshall not exceed 0.3 mg/)

xin)  Magnesium (as Mg). mg/l, Max 30 100 IS 3025 (Part 46) —_

V) Manganese (as Mn), mg/l, Max 0.1 03 IS 3025 (Pan 59) Total concentration of man-
ganese (4s Mn) and iron 1as
Fe) shall not exceed 0.3 mg/l

xv) - Mineral oil, mg/l, Masg 0.s No relaxation Clause 6 of 1S 3028 —

(Part 39) Infrared
partition method
w1} Nitrate (as NOV), mg/l. Max 45 No relaxation IS 3025 (Purt 32y —
il Phenolic compounds (as C,H.OH),  0.00] 0.002 18 3025 (Part 43) —
mgfl, Max
xviin) - Selenium (as Se). mg/l, Mux .01 No relaxation IS 3025 (Part 56) or —
IS 15303~

Xix) Silver (s Ag). mg/l, Max 1 No relaxation Annex Jof 1S 134258 —

xx) Sulphate (as SO ) mg/. Maxy 200 400 IS 3025 (Part 24) May be extended 1o 400 pro
vided that Mugnesiun toes
not exceed )

¥x1) Sulphide (as H.S), mg/l. Max 0.08 No reloxation IS 3025 (Part 29) _

xxi) Total atkalinity is caleium 2% 600 IS 3025 (Purt 23) —
curbonate, mp/l. Max
xxinn) Total hardness (as CaC0,). 200 6K} 18 3025 (Purt 21) —
mg/l, Max
XXiv) Zinc (as Zn), mg/l, Max 5 15 IS 3025 (Part 4 —
NOTES

LIn case of dispute. the method indicated by " shull be the
2 It is recommended that the acceptable limit 1s 1o be i
Water not suitible, but still may be 1olerated in the ab:
limit in the absence of alternate source’ in col 4, abov

referee method.

mplemented. Values in excess of those mentioned under “acceptable” render the
sence of an alternative source but up to the limits indicated under permissible
€ which the sources will have to be rejecte:d




IS 10500 : 2012

Table 3 Parameters Concerning Toxic Substances
(Foreword and Clause 4)

SI No. Characteristic

Requirement Permissible Method of Test, Remarks
(Acceptable Limit in the Rel 1o
Limit} Absence of
Alternate
Source
th (2) 3 1) (5) (6)
it Cadmium (as Cd), mg/l, Max 0003 No relaxation 1S 3025 (Part 41) —_
i) Cyanide (as CN), mefl, Max 0.05 No relaxation IS 3025 (Part 27) —_
ity Lead tas Ph), mg/l, Max 0.01 No relaxation 1S 3025 (Part 47) —
i) Mercury (as Hg), mg/l, Max 0.001 No reluxation 1S 3025 (Part 48y -
Mercury analyser
vi Molybdenum (s Mo), mg/l, Max 0.07 N reluxation 1S 3025 (Pant 2) —_
v) Nickel (as Ni), mg/l. Max 0.02 No relaxation IS 3025 (Punt 54) —_
vty Pesticides, pgil, Max See Table 5 No relaxation See Table 5 —
viiiy  Polyehlornated biphenyls, my/l, 0.000 5 No relaxation ASTM 51754 —_
Mux or APHA 6630
ix) Pulynuclear aromatic hydro- 0,000 1 No relaxation APHA 6440 -
carbons (as PAH), mg/l. Mux
x) Total arsenic (as As), mg/l, Max 0.01 .05 1S 3025 (Pant 37) —
i) Total chromium fas Cr). mgfl. Max 0.05 No relaxation 1S 3025 (Pan 52) —
xit) Trihalemethanes:
a1 Bromoeform, mg/l, Mas 0.1 No relaxnation ASTM D 3973-85* —_
or APHA 6232
by Dibromochloromethanc, th1 Nu relaxation ASTM D 3973.85* —
mg/l, Max or APHA 6232
¢) Bromodichloromethanc, 0.06 No relaxation ASTM D 3973-85* —_
mg/l, Max or APHA 6232
d) Chloroform, mg/l, Max 0.2 No relaxation ASTM D 1973-85% —
or APHA 6232
NOTES

I In case of dispute, the method indicated by ™ shall be the referee method.

2 1t is recommended that the acceptable limit is to be implemented. Values in excess of those mentioned under *scceptable” render the
water ot suitable. but still may be tolerated in the absence of an alternative source but up to the limits indicated under ‘permissible
lumit in the absence of alternate source” m col 4, above which the sources will have to be rejected.

Table 4 Parameters Concerning Radioactive Substances
(Foreword and Clause 4)

S1 No. Characteristic Requirement Permissible Method of Test, Remarks
(Acceptable Limit in the Ref to Part of
Limit) Absence of 15 14194
Alternate
Source
() 2) 3) ) (5 (6)
1) Radiouctive materials:
a) Alpha emitters Bg/l, Mex 0.1 No relaxation Pant 2 —_—
b) Bets emitiers Bgfl, Max 1.0 No relaxation Part | ==

NOTE — It 1s recommended that the acceptable limit is 10 be implemented. Values in excess of those mentioned under “acceptable’
render the water not suitable, but still may be (olerated in the absence of an aliernative source but up to the limits indicated under
‘permissible limit in the absence of alternate source’ in col 4, above which the sources will have to be rejected.




b=, 3 CENTRAL LABORATORY
: RAJASTHAN STATE POLLUTION CONTROL BOARD
U o 4. Paryavaran Marg, Institutional Area, Jhalana Doongri, Jaipur (Rajasthan)
N Phone No. 0141 — 5159607. 5159648, 5159665

Fax No. 0141 - 5159665

111 (267) RPCB/Lab-Water/2018-19/93,% Dated: 3 Jb/29

The Regional Officer,
" Regional Office,

RSPCB,

Chittorgarh.

. Sub.:- Analysis report of Water /Waste Water Sample No. 17599 to 17608.
Sir,
Kindly find enclosed herewith the analysis report of Sample No. 17599 to 17608 for

necessary action.

Yours Sincerely,

Encl.:- As above (10 Analysis Reports)

SRS

Senior Scientific Officer

. Copy to -

1. The Group In Charge (Textile), RSPCB, Jaipur. (Report No.-1 75\)9-17608)
2. M/s Manomay Tex India Ltd.,, Teh —Gangrar, Distt.- Chittorgarh. (Report
No.-17604-17608)

Senior Scientific Officer

S



Report No. 17599

| a8/01/2019
I hereby centily that 1S, N, Tikkiwal, State Board Analyst duly appointed under sub Section(3) of Section 53 of the Water (Prevention & Control
of Pollution) Act, 1974 received on the 17/01/2019 from Shri Mahaveer Mehta, RO, RSPCB, Chittorgarh, Shri Hitesh Kumar Upadhyay,
JSO,RO, RSPCB, Chittorgarh, a sample of Water of Handpump Located about 20 meter away from , NH-79, Village- Jojro ka Kheda, , Teh
GangrarDistrict-Chittorgarh  Collected from Outlet of Hand Pump Collected on  15/01/2019. The Sample was in a condition fit for analysis as

_Report On

reported below :-

FORM -X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)

Final Report

I further certify that I have analyzed the aforementioned sample on 28/01/2019 and declare the result of the analysis to be as below :-

S. No. Parameters Result

W

2 Total Suspended Solids mg/| 2

3 Chemical Oxypen Demand (COD) mg/l 5.2

4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l Not Traceable

5 Oil & Grease mg/] Not Traceable

6 Copper as Cu mg/l Not Traceable

7 Zinc as Zn mg/l 0.686

8 Nickel as Ni mg/l Not Traceable
= 9 Lead as Pb mg/1 Not Traceable
i 10 Total Chromium as Cr mg/] Not Traceable

11 Iron as Fe mg/l 1.0

12 Cadmium as Cd mg/1 Not Traceable

13 Chloride as Cl mg/1 544

14 Sulphate as SO4 mg/l 385

15 Hardness (Total) as CaCO3 mg/l 1128

16 Hardness ((:;.1I|;ium) as CaCO3 my/] 840

Ly _l'_7_ ] Magugj;ﬁn_]_lnrdncss as CaCO3 mg/l 288

18 Calcium (-'l.'-ilrilnclric) as Ca mg/l 336

19 57 l\ﬁ;l;:lw.\'ium as Mg mg/l 70

20 Fluoride as I mg/l 0.59

21 [Towl Dissolved Solids mg/! 1753

» Total Alkalinity as CaCO3 mg/l 48

23 Total Solids mg/I 1755

I'he condition of the scals, fastening and container on receipt was as follows : 1ntact
Signed This On 2870172019

=ikl o
BOARD ANALYST
Rajasthan State Pollution Control Board
Head Office (Central Laboratory )
4, Institutional Area, Jhalana Doongari, Jaipur-302 004
Phone: 0141-5159648,5159607
Fax: 0141-5159665




& FORM - X
d w4 RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report

Report No. : 17601

- RepoitOn 2870172018

I herehy certify that 1S, N. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of Section 53 of the Water (Prevention & Control
of Pollution) Act, 1974 received on the 17/01/2019 from Shri Mahaveer Mehta, RO, RSPCB, Chittorgarh, Shri Hitesh Kumar Upadhyay,
A50,RO, RSPCB, Chittorgarh, a sample of Water of Open Well located at Agriculture field behind premises wall of M/s Manomay Fab India
I, Village Jojro ka Kheda , Teh, Gangrar,District-Chittorgarh Collected from Collected from open Well Collected on 15/01/2019. The Sample

wars i a condition fit for analysis as reported below :-

I further certify that | have analyzed the aforementioned sample on 28/01/2019 and declare the result of the analysis to be as below :-

S. No. Parameters Result
Rl 7.47
2 Total Suspended Solids mg/] 3
| Chemical Oxygen Demand (COD) mg/l 19
1 |Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 0.7
5 Oil & Grease mg/l Not Traceable
P Copper as Cu mg/| Not Traceable
7 |Zincas Zn mg/ 147
s Nickel as Ni mg/l Not Traceable
9 Lead as Pb mg/l Not Traceable
. 10 "q'lblal Chromium as Cr mg/] Not Traceable
1 Iron as Fe mg/l 0.116
12 Cadmium as Cd mg/l Not Traceable
| I+ |Chloride as Cl mg/ 29
;' ¥ Sulphate as SO+ mg/l 153
i 15 Hardness (Total) as CaCO3 mg/] 632
' o Hardness (Calcium) as CaCOs mg/] 364
17 Magnesium Hardness as CaCO3 mg/l 268
I8 Calcium (Titrimetric) as Ca mg/l 146
i 14 Magnesium as Mg mg/l 65
M [Fluoride as F mg/l 0.44
M Total Dissolved Solids mg/] 1083
. 22 Total Alkalinity as CaCO3 mg/] 48
|' 23 Total Solids mg/l 1086
I condition of the seals, fastening and container on receipt was as follows : Intact e
“ipned This On 2870172018 W‘v‘:—‘?‘:‘:‘—m
. BOARD ANALYST
Rajasthan State Pollution Control Board

Head Officc (Central Laboratory )
4. Institutional Area, Jhalana Doongari, Jaipur-302 004
Phone: 0141-5159648.5159607
Fax: 0141-5159665




Report No. -

Report On

FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)

Final Report

17602

: 28/01/2019

I hereby certify that 1S. N
of Pollution) Act, 1974 received on the 17/01/2019 from Shri Mahaveer Mehta,

. Tikkiwal, State Board Analyst duly appointed under sub Section(3) of Section 53 of the Water (Prevention & Control
RO, RSPCB, Chittorgarh, Shri Hitesh Kumar Upadhyay,

JSO,R0O, RSPCB, Chittorgarh, a sample of Water of Tube Well located in Govt. Sen. School Premises , Village-Jojro ka Kheda, , Teh Gangrar
District-Chittorgarh Collected from Collected from tube well Discharge line attached with overhead storage tank in school premises Collected
on 15/01/2019. The Sample was in a condition fit for analysis as reported below :-

I turther certify that | have analyzed the aforementioned sample on 28/01/2019 and declare the result of the analysis to be as below :-

5. No. Parameters Result
| pH 7.39
2 Total Suspended Solids mg/l 3
3 Chemical Oxygen Demand (COD) mg/l 11
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l Not Traceable
3 Oil & Grease mg/l Not Traceable
O Copper as Cu mg/l Not Traceable
7 Zinc as Zn mg/] 0.691
8 Nickel as Ni mg/I Not Traceable
9 Lcad as Pb mg/l Not Traceable
. ] Total Chromium as Cr mg/l Not Traceable
" tron as Fe mg/l 0.195
12 Cadmium as Cd mg/l Not Traceable
13 Chloride as Cl mg/l 756
14 Sulphute as S04 mg/l 273
15 IHardness (Total) as CaCO3 mg/l 1272
16 Hardness (Calcium) as CaCO3 mg/] 896
17 Magnesium Hardness as CaCO3 mg/l 376
15 Calcium (Titrimetric) as Ca mg/| 358
R Magnesium as Mg mg/l 92
20 Fluoride as F mg/l 0.43
2 Total Dissolved Solids mg/] 2263
2 Total Alkalinity as CaCQ3 mg/l 36
24 Total Solids mg/l 2266
I condition of the seals, fastening and container on receipt was as follows : Intact e il

Siencd This On 2870172019

"*..”‘F’"TET:"' E
BOARD ANALYST
Rajasthan State Pollution Control Board
Head Office (Central Laboratory )
4, Institutional Area, Jhalana Doongari, Jaipur-302 004
Phone: 0141-5159648,5159607
Fax: 0141-5159665



Ground Water Quality report Comperative Statement Gangrar block for the amonitroing carried out by groun water department

Requirement
(permissible in

PRE MANSOON PERIOD

absence of
) alternate source )
S. No. Well Location (As per BIS 10500 YEAR - 2010 YEAR - 2011 YEAR-2012 YEAR-2013 YEAR-2014 YEAR-2015 YEAR-2016 YEAR-2017
:2012,Revised)

DS TH DS TH DS TH DS TH DS TH DS TH DS TH DS TH DS TH

1 BHATWARA KALAN 2000 600 870 495 2676 1005 853 490 386 180 880 485 239 165 454 345 138 NA
2 BORDA 2000 600 394 215 591 275 692 385 722 230 1483 675 245 195 870 465 94 NA
3 GHOGAWARI 2000 600 436 205 572 365 220 160 202 135 946 210 371 180 548 435 143 NA
4 DEODA 2000 600 467 210 417 210 426 290 265 175 322 155 296 190 540 365 112 NA
5 GANGRAR 2000 600 523 298 603 410 429 225 475 185 295 185 702 250 691 450 195 NA
6 INDORA 2000 600 702 280 517 310 340 200 317 200 318 105 1121 505 191 185 273 NA
7 JAWALIYA-KHERA 2000 600 5611 288 800 500 521 290 849 190 761 385 223 115 370 250 386 NA
8 KATI 2000 600 445 278 642 350 507 345 599 350 1433 685 237 130 378 220 96 NA
9 MANDPIYA 2000 600 281 188 751 535 449 325 251 130 1154 640 523 285 614 450 270 NA
10 MANSINGH KA KHERA 2000 600 895 305 606 295 1148 550 786 265 890 300 1707 925 1229 760] 735 NA
11 MOTLIYAS 2000 600 365 295 698 540 597 335 312 190 945 530 932 625 810 625 356 NA
12 PHALODI 2000 600 465 233 706 465 532 365 363 200 724 340 866 335 883 460 813 NA
13 POOTHOLI 2000 600 1455 993 1165 745 1361 570 1075 625 247 150 388 180 644 420 298 NA
14 SALARIYA 2000 600 887 390 1097 430 1049 425 963 300 1245 345 418 325 1570 1055 443 NA
15 SONIYANA 2000 600 377 118 374 100 382 155 363 180 1534 630 1279 535 547 410| 703 NA
16 SUMARI 2000 600 595 313 506 365 406 205 439 210 334 160 293 170 661 370 97 NA
17 SUWANIYA 2000 600 569 285 409 250 372 25 338 190 314 195 259 180 576 405 508 NA
18 TUMBADIYA 2000 600 606 395 768 560 521 285 332 185 NA 335 564 330 603 405 308 NA
Total Average 2000 600 885.72 321.33 772.11 428.33 600.27 3125 502.05 228.88 813.23 361.66 592.38 312.22 676.61| 448.61| 331.55 NA




8/19/2019 Gmail - Gangrar block chemical data ,74
. nraid
Al

Gangrar block chemical data

Senior Hydrogeologist Chittorgarh <srhyd.chittor@gmail.com> Thu, Apr 4, 2019 a1 6:17 PM
To: ra.chittorgarh@gmail.com

Sir,
Please find the desired chemical data of gangrar block from year 2010-2017,

2| New Doc 2019-04-04 18.11.32,pdf
4903K

https./fmail google.comimailfu/Q?ik=3b4 74i2ade&view=pl&search =all&permmsgid=msg-1%3A 16298877 1633057567 1&simpl=msg-%3A 1629887 111
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OFFICE OF THE SENIOR HYDROGEQLOGIST, GRDUNDWRTER-I-JEPhRTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar B1o-ck, District - Chittorgarh

DISTRICT. CHTTORGARH

PERIOD PREMONSOQON-2010

L

Lab well Location £C. | T0s | pH N.a”_[ k7 ] " [ me™ [ o™ Tso,” | cos" | Ko, ! | no,? e i Na% | RSC | SAR
o, ws/m | mgit e ---'--Upper figures indicate mea/L & ower figures indicate mg/L - |mp/flL mg/fL megfL
1|BHATWARA.KALAN 1350) 870 B10| 5000 o043] 305 &85 750 191 as0] 140 o038 485 22 62 ol 2.25
115 1881 B1 83| 286 92 o| 299 &7 I
2|BORDA 640/ 394] B850 313] o012 125 3205 170 os58 040 510 0,60 215 41456 12| 213
72 4 69 25 37 E0 27 12 a1 o] _ ]S
J{GHOGAWARI 660 436) B.50| 23.91 0:04] 155 255 190 o062 040 son| 034] o072 205| 4857 3] 273
90| 156 39 Y 67 30 12 105 21
4| 0ECDA 700 467| 8.35 478 1.30 290 100| Q45| 1.00 630 026 1.54 210 53.23 340 3.30
116! 000 26 a5 as| 22 30 184 16 i
5|canGraR 780| s23] 8.10| 378 260 335| 210 085 650 047] o072 298| 38as| 065 2.19
87|  0.00 52 41 74| a1 ] R 29
6|INDORA 960| 702| 825 685 015 160] 400] 190 325 o040 720 180 280| 5472 2| 4.5
160| =587 32 49 67| 156 12 439 0
7| JAWALITA-KHERA 790| s11| 830] 333 o005/ 180 395] 310] 108 oea| 340 093] o084 288| 3689 o| 200
78 1.96 36 48| 110| sz 24— 207 5p |
8|KaTI 700 a4s| g4s| 243 014 21s| a340] 370] o7s| oaol 18] 148] o048 278| 27.24 0 1.279
43| 547 43 al 13 36 12 110 72
9| MANDPIYA 440|  281] 895 139] 018 145 230] 180 044] o080] 240 o004 142 188] 2613 o] 1.02
i) 32l 7.04 29 28] 64| 21| 24| 146 2
10|MANSINGH JI-KHERA | 1350 83s| a70| 891 o018 160 450 sool 154 oso| 3c00] 198 024 305| 5866 0| 510
208  7.04 32 55 284 74 24 182 123
11|MOTLIYAS 500/ a3ss| s20| 133 o017 220 2370 80| o042 oz0] sool ooa] oeo 295 1863 al om
' 2| 685 44 45 s7| 20 6 305 2
12|PHALGDI 710 a85| 855 330 o005 1700 295 3gol 112l oea| 220 o097l o048 23] 4128 ol 2.186
78] 1.9 34 35|  106] 54 24 146 80 e
13|PooTHOLL 1o80| 41458 7.75| 347] oo0s| 11.50] 835 5200 @78 4600 a77| o024 993| 1485 0| 1.0
80 196 230 102 184|420 0 281 206 L
14|SALARIYA 1420, 887 830 782 o008 280 500 720 246| o040l 600 032 o098 ago| ag a7 6| 188
180] 235 56 61| 255 118 12 166 20|
15/SONIYANA 570 77| so5| 45 070 185 100 048] 1200 420 o024 186 118] e59s] 105| 421
105 o000 14 20 a5 23 6 256 15
16]suMRI g70| 505 as0| 334] o010l 225| 400 2330l 287 oaol 220 140 o000 313| 3447 ol 189
771 391 45 48] 117 13m 12 134 a7
17| SUWANIYA seo] sea] 875 435 o008] 345 =225] a420] 191] os0] 330/ ocsl 108 285 4254 n| 258
100 o g 69 27 149 92 24 201 4
18] TUMDIYA asal sos| 7eal 295 o008l 450 340l 3s0] 170 530 052 024 395 2699 ol 148
| 68 3.13 a0 41 128 82 0 123 32
[ s !
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OFFICE OF THE SENtOR HYDROGEOLOQGIST, GROUNDWATER DEPARTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar Block, District - Chittorgarh

DISTRICT- CHTTORGARH PERIOD POST-2010

Lab Well Location E.C. pH crt I’
No. pS/cm meg/L mg/L

1|BHATWARA-KALAN 1220 8.60 4.40 156
2|BORDA 1590 8.00 3.20 113
3|GHOGAWARI 1130 7.70 2.20 78
4|DEODA 600 8.50 1.80 64
5|GANGRAR 550 8.20 1.60 57
6|INDORA 950 8.30 2.40 85
7|[JAWALIYA-KHERA 650 8.40 1.60 57
8|KATI 670 8.00 1.80 64
SIMANDPIYA 690 8.10 2.80 99
10|MANSINGH JI-KHERA 1680 7.90 7.40 262
11|MOTLIYAS 700 7.70 1.00 35
12|PHALQDI 780 8.10 1,20 43
13|POOCTHOLI 1780 7.60 3.00 106
14|SALARIYA 1920 7.90 11.80 418
15[SONIYANA 750 8.30 2.60 92
16|SUDRI 880 8.00 2.60 92
17|SUWANIYA 1190 8.00 3.40 121
18| TUMDIYA 1040 8.10 4.00 142
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OFFICE OF THE SENIOR HYDROGEOLOGIST, GROUNDWATER DEPARTMENT, CHITTORGARH

]
Chemical Analysls Data of Gangrar Block, District - Chittorgarh
DISTRICT- CHTTORGARH PERIOD PREMONSOON-2011
tab | Weil Location EEL. 108 pH Mol ] R T G [ omgT | O T @0, | €0, | HCD, | mo," F TH | Na% RSC SAR
No. | pSlem mgiL weeeeaene-Upper figures indicate meg/l. & lower figures iNGICALe MQ/L -s-rssmssnscrssessrsnes.. mgil mgiL mag/L
1|BHATWARA-KALAN 4000 2676 7.90 20.40 0.37 9.80 10.30 36 40 791 0.00 6.00 0.27 0.24 1005 48,81 o 543
1 469 14 195 28 1291 380 0 358 17 |
2iBORDA 870 591 8.30 532 0.06 2.00 3.50 4.00 1.08 1.20 3.80 0.61 0.74 275 49,90 ° 3 '.
122 z I 4 142 52 38 232 38 |
3|GHOGAWARI 790 572 8.00 2.74 0.06 340 380 1.80 0.92 0.00 660 1.31 0.50 365 27.13 0 143 |
& 2 [0 47 ) [Ty [ 403 81 |
4|DEQDA 500 417 8.25 3.04 0.03 1,70 2.50 1.20 0.87 160 3.00 1.08 1.00 210 4162 0.4 210 |
0 1 34 30 43 32 48 183 14
5|GANGRAR, 820 603 7.80 2338 0.04 .60 1.60 2.40 212 0.00 5.20 0.78 0.48 410 22.48 0 1.18
55 2 132 9 [H 102 0 N7 49
6| INDORA 740 517 7.80 2.48 0.05 1.60 2.40 230 2.25 0.00 380 0.81 0.48 310 2041 0 1.41
57 2 76 28 78 108 0 232 50
7| JAWALIY A-KHERA, 1180 800 7.50 338 0.13 6.30 5.50 160 1.62 0.00 B8.40 1.02 0.60 500 | 2102 [ 136
77 5 126 67 128 78 0 513 3
BlKATI 570 642 7.90 5.10 0.06 2.30 .70 4.00 0.92 0.00 6.20 0.58 0.00 350 41,04 0 2.720005
117 2 60 45 142 44 o a78 ET)
| slmanoriva 1150 751 175 148 048 530 4.40 820 1.78 0.00 3.20 1.87 0.24 535 1171 0 [T
| 34 18 126 54 220 86 [/ 165 116
[ 10|MANSINGH JIKHERA| 980 608 7.70 5.10 0.12 220 3.70 360 071 0.00 6.20 0.7 088 205 A5 08 0.3 207
117 5 ad 45 128 34 o 3ra 44
11|MOTLIYAS 1130 698 7.65 1.48 046 7.40 3.40 8.00 1.87 0.00 1.34 1.82 000 540 11.62 0 0 fi4
a4 18 148 41 213 o0 0 82 113 |
|__12]PHALODI 1140 706 7.00 283 0.08 6.10 3.20 3.20 162 0.00 6.60 1,35 0.48 465 23.10 0 1.31
[ : 65 4 122 T 113 78 0 a0l 84 -
[__13[POOTHOLI 1520 1165 7.70 2.65 018 10.10 4.80 3.40 1.50 0.00 3,80 3.02 0.50 T45 15.01 i 007
[ 61 3 202 ) 121 360 0 232 343 |
| 14[SALARIYA 1600 1087 7.80 10.85 0.10 220 6.40 11.00 112 0.00 5,00 0.47 1.12 430 65.50 0 | 523
| 250 4 44 78 290 150 9 305 20
| 15|SONIVANA 540 74 8.10 3.04 0.00 0.80 3.00 1.60 0.00 0.00 4.20 1.08 1.00 100 4444 0.4 221
[ 70 [ 16 38 57 0 0 256 67 |
16{SUMRI 810 508 7.75 2.39 .04 2.90 440 2.20 1.7 0.0 4.80 076 048 305 24.50 [ 125 |
58 2 58 64 i [ 0 203 | a7 |
17]SUWANIYA 680 405 8.10 1.83 0.48 3.10 1.60 2.00 1,46 0.00 360 021 0,74 260 25.10 0 118
[ 42 18 62 23 7 w 1 o 220 13
L1 18[TUMDIYA 1330 768 7.80 2.83 .09 4.50 6,70 3.60 142 | poo 800 1.3% 0.60 560 2004 a 120
q) 85 4 80 g | 128 e 84 |
e T
2 in Sz \‘t","ﬂ:a'r:
: : o A
.{h b k., Tha : - - ‘L
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OFFICE OF THE SENIOR HYDROGEOLOGIST, GROUNDWATER DEPARTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar Block, District - Chittorgarh

DISTRICT- CHTTORGARH PERIOD POST-2011

Lab Well Location E.C. pH cr' cr'
No. pS/em meq/L mg/L

1|BHATWARA-KALAN 1020 8.70 3.60 128
2|BORDA 2610 8.25 16.00 567
3|GHOGAWARI 1275 8.65 4.60 163
4|DEODA 685 8.70 2.40 85
5|GANGRAR 410 8.95 1.40 50
6/INDORA 1190 8.50 3.40 121
7|JAWALIYA-KHERA 695 8.35 2.40 85
8|KATI 7 1020 8.55 3.80 135
3{MANDPIYA 760 7.90 3.00 106
10|MANSINGH JI-KHERA 1650 8.30 9.20 326
11[MOTLIYAS 560 8.05 2.00 71

12| PHALODI 555 8.45 3.40 121
13|POOTHOLI 1695 8.20 3.40 121

14| SALARIYA 2830 7.65 19.20 681
15|SONIYANA 320 8.45 1.40 50
16/SUDRI 580 8.80 1.60 57

17| SUWANIYA 845 8.35 3.00 106

18| TUMDIYA 630 8.65 2.80 99

b
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OFFICE OF THE SENICA HYDROGEOLOGIST, GN( TER DEPARTMENT, CHITTORGARK r
Chemibcal Analysis Data of Gangrar Block, Districy - Chitiorgarh ]
[ District chirtorgarh | Period pre a2 | | | | ] 1i |
Lab | Welllocation | EC. | 708 | o | Na™ | K" [ ca? | Mg” | cI' | 504° | c0I° |HCO3' | NO34 | F TH | Na% | RSC | Sam
No. pSlem | mgll =evemeemneemr-Upper figures indicate meg/L & lower figures indicata ma/L. mall  [mgiL meqil
1|BHATWARAKALA 1350 853 77 417] o©14] 5200 480] 600 260 000 460 183 o028 490 2955 000|188
98 5 104 56 213 125 [i 281] 113 B
2| BORDA 1150 652 79 417 014] 360] &0 560 100|000 280 2200 026 385 3472 000 214
[ 5 72 50 156 [T ] 171 136
3| CHOGAWARI 350 220 83 091 002 180 140 080 o000 o000 =200 090 040 160] 2203] 000] 07#
21 1 36 17 24 [ [1] 123 56 —
+|DECDA 760 426 77) 226|005 3.20] 260] 140 o©00| 000] 540/ 100] 1.2 200| 27.87] 00G| 133
52 2 64 32 50 0 0 230 62
5| GANGRAR 560 429 79 304 002 230] 220 140/ 100] 000 400 108 064 226 4021 ©000] 2063
70 1 46 27 50 a8 0 244 66
| INDORA 560 340 82| 27| ©04] . 1806] 240 160 000 0OG| J680| 008 088 200] 3494] 000|153
50 2 32 78 57 0 7 220 61
[ 7uaWALYAKHERA 950 521 79 208 004 300 280 300] 000 o000 S6EO 124 000 290| 3a53] o0ool  t1a
| 71 2 B0 14 106 [1] [i] 342 77 =
[ alkam 230 507 60 204 073 420] 270| 20| 060] 000] 260 1.0 176 48] 2249 owo| 130
| 47 5 84 33 149 28 5] 158 &1
[ o|MANDPIYA 760 440 79 1.00]  023] ago| 170 smal o000] o000 140 140] 000 325 1294 000|055
[ 23 g o 21 170 5} 0 85 87 |
[ 10|MANSINGH JIKA|  1850] 1148 76| 870 015] 70 240 60| 220] 000 620 102] 04ad 550 4383] 000|371
200 & 152] 41 340 108 [i] a7a 113
| 11[MOTLIYAS 990 567 76| 304 023 440 230 460] 130] 000 240 167] _ 0.00 335 3048 000 166
70 ] RE)| 28 163 62 [ 145 104
12| PRALOCI 920 532 o 175 002] 380 380 280 100| 000 500 117] 060 366 1928 000 o090
40 1 7€ 43 99 48 0 305 73
13|POCTHOLI 2000 1361 76| BOO| 008 620 £20] 520| 560] 00D 260 728 000 570] 4107 000] 335
184 3 124 63 184 264 0 171 a52
14| SALARIYA 1840 1049 77| 055 008] 563 290] 960] 250 000] 600, 056 1.6 425 5268] 000|463
220 3 112 35 340 120} i 366 35 |
13| SONIYANA 670 a8z 80| 294 004 160] 150 160 000 000] 440 100] 064 156] 6164 100] 266
77 2 32 18 57 i [\ 268 [
16/SUDRI 650 406 80| 326 004 180] 230] z8ol 000l o000 2340 1.01 112 205 2408 000 228
75 53 36 28 04 ] 0 207 53 ]
17| SUWANIYA 650 a7z 81| 208 ©O0B| 160 250 160| =200] 000] 260 043, 008 206 3323 GO0 145
49 3 a2 30 57 96 ] 159 27 |
18] TUMDIYA 870 521 8.0] 204 002| 300 270 300 100] 000|420 120] 060 285] a4 70| 000|180
| 70 1 60 33 106 48 i} 256 74

ms—nﬁm
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OFFICE OF THE SENIOR HYDROGEOLOGIST, GROUNDWATER DEPARTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar Block, District - Chittorgarh

District--CHITORGARH

Period-POST MONSOON 2012

Lab . E.C. pH g1’

No. el Location uS/icm meq/L meq/L
1 BHATWARAKALAN 4300 7.3 47.20 1673.57
2 BORDA 2200 8.10 11.00 390.03
3 CHOGAWARI 910 7.90 3.60 127.65
4 DEODA 860 7.60 2.40 85.10

5 GANGRAR 630 7.70 1.40 49.64

6 INDORA 1240 8.50 4.20 148.92
7 JAWALYAKHERA 690 8.10 1.60 56.73

8 KATI 920 7.50 3.40 120.55
S MANDPIYA 760 8.10 3.60 127.65
10 |MANSINGH JI KA KHERA 1780 7.70 9.00 319.11
11  |MOTLIYAS 610 7.60 1.80 63.82
12 |PHALODI 800 7.90 1.80 63.82
13 |POOTHOLI 1840 7.60 2.00 70.91
14 |SALARIYA 3300 . 8.30 21.20 75169
15  |[SONIYANA 720 8.10 1.40 49.64
16 [SUDRI 690 7.80 1.80 63.82
17 |[SUWANIYA 910 8.10 3.20 113.46
18 |TUMDIYA 1160 7.80 4.60 163.10

% Azl
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OFFICE OF THE SENIOR HYDROGEOLOGIST, GROUNDWATER DEPARTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar Block, District - Chittorgarh

DISTRICT-CHITTORGARH

PERIOD-PRE-MONSQON 2013

Lab | Well Location EC. | TDs pH Na©' [ K ] ca” [ mg? | o | sos4* | co3? | HCOI' | NO3-1 F TH Na% | RSC | SAR |
No. pS/lem | mall | 0 | el Upper figures indicale megiL & lower figures indicate mgiL---—~-———--mg/L __ |mg/L meq/L
1| BHATWARAKALAN 630] 336 84| 280] 022 1.00] 260[ 140[ 040 ©040] 300] 143 000 180] 423¢] 000] 209
64 9 20 32 50 19 12[ 183 89
2|BORDA 1300 722 B4 800 o024 060] 400 620 270 o060 320 004 070 230] 6231 000] 528
184 9 12 49 220 130 18 195 2
3| CHOGAWARI 340 20z 82| 091] o002 140] 130 100 000] ©000] 220 054 ©000[ 135] 2507] 000 0.78
21 1 28 18 35 0 0 134 33
4| DEODA 550 265 83 200[ ofo] 050 300] 160 o000 040 320 003] 016 175 3571] 0.10] 1.51
46 4 10 36 57 ¢ 12[ 195 2
5|CANGRAR 870 475 83 510 015 100 270 280 040 o060] 400 066 080 185 5693 090] 375
117 B 20 33 99 19 18] 244 41
6[INDORA 620] 317 83| 204 o010] 090] 310] 180 060] 060] 320 004 060] 200] 3322] 000 144
47 4 18 3 64 29 18] 195 2
7| JAWAL YAKHERA 1470 -~ 849 83| 1020] o009 150 230[ 890] 290 040] 220 030 0864 190] 7239|000  7.40
235 4 30 28] 318|139 12] 134 19
e{KATI 1060] 599 78| 274 015] 240] 460[ 560 160 000] 200 145] 000 350| 27.70] 000 146
63 6 8 56| 199 77 o 122 90
9|MANDPIYA 480[ 251 82| 200/ 010 o060 200 {40 ©000] 000] 300 038 000] 130 4255 040 1.75
26 4 12 24 50 0 o 183 24
10 [MANSINGH Jt KA KHERA 1320) 786 82| BOO] 012] 130] 400] 700[ 200 000 240 168 016] 265 59.61| 0.0 4091
184 5 26 49| 248 96 0] 148 105
11|MOTLIYAS 610 312 82| 200 012 180 200] 100 000 0.00] 460 040 0062] 190] 3378] 080] 1.45
48 5 38 24 35 0 o 28 25
12|PHALODI 850/ 363 82| 240] 006] 160 240/ 240 050 000 300 070 080 200 a715 000 1.70
55 2 32 29 85 24 o 183 43
13|POOTHOL 1630 1075 78/ 360] 005 900] 350 360 800] ©000] 126] 353 000 626 2229 000 144
83 2| 180 43| 128 3ea 0 73 219
14| SALARIYA 1710 863 82 11.10 0.06 4.00 2.00 8.60 200 0.00 6.00 0.27 1.88 300] 6469 0.00 6.41
255 2 £0 24 305 96 0 366 17
15| SONIYANA 670] 363 82| 307 o004] 070 290 160/ 050] 000 400 062 000 180 4575 040 229
71 2 14 35 57 24 0] 244 38
16|SUDRI 850 439 82 410 o015 o080 340[ 240 000] 000 500 00| 20| 210| 4862| 080 283
24 6 18 41 85 0 o 305 43
17| SUWAHNIYA 600 328 8.1 2.08 0.08 2.40 1.40 1.60 2.00 0.00 1.60 0.23 0.00 190{ 3490 0.00 1.51
48 3 49 17 57 96 0 93 20
12| TUMDIYA 590/ 332 82 217 o008 170] 200 200] 030] o000 300 070] 040| 65| a647] 000 160
50 3 34 24 71 14 o 183 43

84
oG B

g ﬁg*,:‘h"
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Lah Woll Lucation e | ovoa | | Nt n" [ b " | Mu l e [ 904 ° ] oo [m m', NOJ-| 1| Na%h [ RSC | SAR
o 3 : [Srem | g Alppor Humtm Indicate mogll. & lower Hguros INACrte Mg - e Sl  [meqit. i
HUUATWARARALAN | iseal  anl  7nl 6tk LU ] S hogp  G40) 1200 onol bl 2eh)  16GF  4lh) 3488 000f 4
S RN s SRR 1| R IR e [ e 227 50 ol a4l a0l A R TG
MBORDA_~ ) T3a00| vA8a| 63| Baql | 04b| 00| 1too|” 2300 oool 200  eoo|  ten|  676| are2]  ooo| 410
I i 180 1 8| a0l o] of 122l oo NiATECE
_ACHOGAWARI 1710|046 r8| 12201 o30f 1oe|  200| ool 170l 000|620 oas| ave| 2| a4l 200|642
241 4 26/  AA(C aipl . A2 0|  aru i
] [ETHTEY 610 332 ool 20, 000 1650 160|200, ooof oeol 400 020 1.30 165 4008 000|225
k! G4 2 30 10 o SR 0 244 12
5| GANGRAR 590 205 79/ 208 o0ao] ool 270 va0| ool o000l 440l 012 160 105] 3504 070|151
47 4 20 33 50 0 0 208 7
8/ INDORA 620 KYL 81| am0| o008 100l  1io] 1200 ooo| ooo|l 500 ooo| 264 105 0arel  200| 271
87 2 20 13 43 0 0 305 0
7| JAWALYAKHERA 1360 761 78] 550 015 320/ 450, B840l o000 coo| 320 ves] 160 385| 4120 ooo| 200
127 6 64 55 208 0 0 195 115 |
8[RATL 2RO 1403 70 Bool  o43[ o680l 720 960|270 ooo| 200l 760|128 GO5] aGh| ool oo
184 17 130 88 340 130 0 122 404
o MANDPIYA 1760|1154 79| 375 045 o600] 6eo| eo00] 100 oo00] 180 758 072 640| 22.06] 000 148
86 18 120 83 204 48 0 92 470
10 MANSINGT I KA KHERA 1540 8090 T8 538§ 010 2.50 350 800 1.40 0.00 4 00 1.88 240 00| 5920 0.00 511
204 4 50 43 264 67 0 244 117
11|MOTLIYAS 1530 945 70| 375 045 S500[ 560 800] 300| o000| 60| 316] 128 530] 25.34| 0.00] 163
86 18 100 68 284 144 0 98 196
12| PHALOD) 1170 724 a1l 5500 o013 310 370 660 180 o0o00| 200| 167 168 340| 4425/ oo00| 298
127 5 62 45 234 86 0 122 104
13|POOTHOLI 470 247 82| 140/ 009 150 150 160] 0006] 000 2300 024] 124 150] 31.18] 0.00] 1.14
2 4 30 18 57 0 0 183 15
14| SALARIYA 2230 1245 81| 1495 008 300 390 1240 230| 000 690| 048 220 345| 68.74| 000| 0805
344 4 ] a7 440 110 0 421 30
15| SONIYANA 2420|1534 81/ 985 065 590 670 11.40] 260 000| 240| 774| 168 630] 4264 ©0.00| 302
227 25 118 81 404 125 0 146] 480
16| SUDRY 650 334 81| 280 025 1.80] 14D 160 050| ©00| 380 016 212 160] 44.80] 060] 2.2
64 10 36 17 57 24 0 232 10
17| SUWANIYA 15 314 82| 195 005 180 210 140| 050| 000 370 030 144 195 3305| 000| 140
45 2 36 26 50 24 0 226 19
18| TUMDIYA 1050 0 81 515 005 320 350 460] 140 oo00] 260 20 136 335 4328] ooal 281




OFFICE OF THE SENIOR HYDROGEOLOGIST, GROUNDWATER DEPARTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar Dlock, Bistrict - Chittergarh

District-Chittorqarh Period - Post MONSOON- 2014 - 15

Scéni;ed by CamScanner

278 |BHATWARAKALAN 870 8.0 320 113

| 277 |BORDA 1380 8.1 8.40 298

| 278 |CHOGAWARI 980 7.8 4.00 142
279 |DEODA 800 79 2.40 85
280 |GANGRAR 505 7.8 2.00 71
281 |INDORA 1590 8.0 5.20 184
282 |JAWALYAKHERA 740 7.8 320 | 113
283  |KATI
284 |MANDPIYA 1090 78 5.60 199
285 |MANSINGH JI KA KHERA 1600 7.7 8.00 284
285 |MOTLIYAS 1120 79 5.60 199
287 |PHALODI 660 7.9 1.60 57
288 |POOTHOLI 1950 8.0 4.00 142
285 |SALARIYA 2760 78 16.40 581
250 |SONIYANA 1820 7.9 8.80 312
291 |SUDRI 706 7.8 2.00 71
292  |SUWANIYA 750 7.8 2.80 99
293 |TUMDIYA 780 8.0 3.60 128
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e il e g e i nr..._u..._nhwbrq....-;..._.,bu.lm...m..;n. ar Rl Eo:. o:::_ n_.::.én arh S |
| Distnet-CHITORGARH Petiod - PRE - MONSOON ﬂ:,_ - 16
'‘Lad  fellocase EC S [ pH | Na" | k' [ cat [ Mgt | o [ sos | coa [Hcoa' _ NOJ- 3 F | Tt | naw | mse | sam |
o SRR WW.WH.,.J.HM 2 Sl e ~Upper figuies mdicale mea/L & lower figures indicate mg/L------—--- - {mqL rogiL | Imesh. ) _
1.0TC0A 4301 239 82 _..o- 005/ 140| 190/ 160 ©000] o000 300/ 009 0091 158] 2347 000, 109
| _ | _ 2 2 28 25 57 0 0 183 G | | _
L JGANGRA 480 <45, 82 oes| 012 180l 21| 160 o0o00] o000] 320 008 001 165] 17451 003 G651
. . | 20 5 a6 26 57 0 0 195 5 | _ |
UMOTLIVE 60, 3 0] 275 o000 150 210/ 280] 030 o000 260 086 091 160 4331 00Ol 205
| | | 63 [ 30 26 ) 14 0 159 60 | |
«ISCNIYAY 580|208 81 150 Q00 150, 230 160 o000 o000 400/ o040 o085 90| 2330] ©¢20] 103
l _ | 35 0 a0 28 57 0 0 244 25 | | |
CENATWA 1240 702 80| 685 037 140 360 460 100] o000/ 540 133 085 250] S506] Gan) 433
i . | 158 14 28 44 163 45 ¢] 330 82 | |
£3CROA L 7100) 1121 79 e70[ o081 480/ 530] 160l 230 o000 520 o077] 073 505/ 4437/  0OC 387
_, | _ 200 32 96 64 a1 110 0 317 48 1 |
TICHOGAY 4001 223 81 165] 000 1.10 120] o060/ oool o000 260 o077 12} 115 41771 039 154
_ | | | 38 0 22 15 21 0 0 159 43 i |
i S| INTORA| 45l 237 B b 000 100 160 080 000 00 4 00 000 0G? 130 44 09 1 4] 180
i f | 47 0 20 19 28 0 0 244 0 [ i
| SIJAWALY] 620|523 81 280f ©009] 180 390 440/ 130] ©000| 240] 129 042 285 3260, 000l 165
| | | ] 64 4 36 47 156 62 0 146 80 |
." wIKATI | 28401 1707 79| 685| o047l 8e6| 970| 1400 23200 000 120 Aa7] 055 825] 2653] oool 228
| } | 153 18 176 18 456 154 o} 73 550 _
{ 11{MANDPIT 1610 932 B0 295 053] 600 o650 840 200 o000] 270 270 o600 625| 1846] 000] 118
f i i 68 21 120 79 298 96 0 165 167
12[MANSING 34580 866 80/ 695 009] 300 370 ea0] 210 000] 280 1.83 1.08 335| 5058/ ©0O0) 380
160 4 60 45 298 101 0 171 113
13/ PHALOD 6E0 308 g2 280 o000 120/ 240 220 030] o000 320 1.29] 067 180 4375 000 209
64 0 24 29 78 14 0 195 80
14| POOTHA 760 418 a1 09s| o000l 2380 300f 2360 100 000 200 o085 o030 35| 127s| o000] 063
22 0 70 3G 128 48 0 122 53
15[SALARN  22106] 1279 7ol 975 027 450 620 1480 <4106 o000 180 164 145 535 4706 O0M)| 422
224 i1 90 75 525 107 0 110 102
16/ SUDRI 530 293 82 165 014 170{ 170 160 o060 o000 240 o043 o@ 170/ 3178] 000 127
20 5 34 21 57 B 0 146 27
17| SUWAR! 550 259 81 150 000 1490 170 170] oo0] ooo| 280 032 061 180] 2941 000 112
35 of 38 7] G0 0 1 N | N
s TuraDYd  1n4e H4 70] _a3uf  000]  300f  Nebl 400l 200 ooh| sl tee| 04z aw| A3 oo0] e
75 0, 6] 44wy to1] o[ 10| o _




OFFICE OF THE SENIOR HYDROGEOLOG!ST, GROUNDWATER DEPARTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar Block, District - Chittorgarh

District-CHITTORGARH

Period - Post MONSOON- 15

Lab  [Well Location ES. pH cr'

No. pSicm meqiL mg/L
i DEODA 480 7.1 1.00 35
Z GANGRAR 500 7.5 1.20 43
3 MOTLIYAS 1240 75 6.00 213
4 SONIYANA 2360 7.5 11.20 397
) BHATWARAKALAN 1200 8.1 4,60 163
5 BORDA 1380 8.5 6.20 220
7 CHOGAWARI 570 8.6 0.80 28
& INDORA, 1340 8.4 3.40 121
9 JAWALYAKHERA 890 85 2.40 85
10 KATI 1520 83 8.00 284
11 MANDPIYA 1280 8.2 5.40 191
12 MANSINGH JI KA KHERA 1790 83 10.00 355
13 PHALODI 890 8.7 1.60 57
14 POOTHOLI 2020 85 420 149
15 SALARIYA 860 8.6 2.20 78
18 SUDRI 690 8.7 1.60 57
17 SUWANIYA 760 8.6 2.00 71
18 TUMDIYA 1200 8.3 460 163
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OFFICE OF THE $ENIOR HYDROGEQLOGIST, GAOUNDWATER DEPARTMENT, CHITTORGARH

Chemical Analysls Data of Gangrar Black, Distriet - Chittorgarh

b

= l_-"_t_!!l_olq__  Pro Monsoon 2016 .
Lab to | Location EC 05 oH Na' K l Ca ' [ Mg~ ] cl ] [T N J o, , HCOy NO, F TH | Ma% RSC SAR
4
::.:m i . —Upper figures are in megfL and lower figures are In mgiLe..- mygiL mgfL meqfL maqgfL
1/DEODA (HP) S 2.70 187 0.03 3.00 3.99 140 0.79 0.40 3.40 0.46 0.80 a5 213 0 1.01
43 1 60 a7 121 33 12 207 29
| 2|GANGRAR (HP} 1630 BT 850 6.50 0.06 180 7.50 8.20 1.98 0.40 3.40 144 0.78 465 41.0 0 301
149 2 36 91 291 95 12 207 81
IMOTUIYAS (HF) 1050] 548 B.10 .09 0.19 1.70 7.00 2.60 0.58 000 6.80 D.74 0.84 435 190 0 1.00
ap ? 34 85 g2 8 0 415 46
4| SONIYANA (HP) §70| 540 7.85 2,81 .09 260 4.70 160 QA3 0.00 §.20 0.09 0.62 365 175 g 1.47
65 4 Cdea 57 128 40 0 378 6
5|BHATWARAKALAN 1360 691 8.20 413 0.12 1.60 7.40 5.00 Qa1 0.00 £.60 122 0.70 450 11.2 0 1.95
1 == 55 5 . 37 90 177 15 0 403 76
6|EORDA (HP) 330 191 .65 0.37 2.09 140 2.30 0.80 031 0.40 2.20 0.01 0,82 185 89 ¢ 027
e 9 a 28 78, 28 15 12 122 e ]
| 7|cHOGAWARI 680 370 870 227 0.05 150 3.10 1.40 044 0.42 400 0.58 1.14 250 305 0 1.4D
| 51 2 38 38 50 21 12 244 36
8/INCORA (HP) 710| 378 230 255 0.12 200 2,40 200 07 0.40 3.20 0.48 0.54 220 6.4 0 1.75
£0 5 10 29 71 ET | 12 195 30
5| JAWALYA KHERA (HP) 1170| 614 8.60 2.96 0.11 3.9 3.10 480 083 0.40 3.60 113 0.93 450 245 0 1.40
68 4 7B G2 170 40 12 220 0
10|KATH 2150 1229 845 545 0.34 3.40 11.80 12 40 250 0.40 2.00 3.97 0,65 750 26.0 o} 1.98
125 13 68 143 440 120 12 122 246
11|MANDPIYA 1630] 810 .05 2.28 0.33 1.70 10 80 5.20 229 0.00 5,80 1.74 0.73 6525 15.1 0 0.91
ST 13 34 131 184 110 0 354 108
12| MANSINGH KA KHERA 1630| 883 8,40 .85 0,16 1.10 8.10 820 .83 0.40 4.50 1.00 0.40 450 423 [ 219
157 6 22 98 291 L] 12 293 62
13|PHALGDI {HP) 1240|  Ga4 B.40 29 | 010 1.80 6.60 560 0.92 0.40 4.00 127 0.83 120 5.8 0 1.44
ER 3 36 1] 189 14 12 244 79
14|POOTHALI 2680 1570 B.25 4.80 0.04 460 16.50 8.40 1153 0.40 3.40 165 0.53 1055 185 0 148
110 2 57 201 798 650 12 207 102
15| SALARIYA 940 547 8.60 0.87 105 2.00 6.20 4.00 167 0,40 3,00 073 0.81 410 26 0 043
pI4 41 40 75 142 80 12 183 a5
16| SUDRI {HP) 1250 661 8.35 4.80 0.19 140 6.00 31.00 0.50 0.40 £.00 0.50 0.17 370 387 1 2.50
110 7 28 73 106 24 12 488 1
17| SIUWANIYA, 030 576 845 222 0.13 216 .00 3,40 308 0.40 3,00 053 0.A2 405 212 o 1,10
51 5 42 7 121 148 12 183 33
18| TURACIYA 1100| 603 B.50 274 0.05 1.00 710 | 340 2,12 0.40 300 114 | 119 405 252 0 1,36
3 i 0 86 | 15 102 12 183 71 ]
.9
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OFFICE OF VHE SENIOR HYDROGEOLOGIST, GROUNDWATER DIEPARTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar tlock, Distelet - Chittargarh

District-CHITTORGARH

Period - Post MONSQON- 16

Lab  |[Well Location BC. pH c'

No. :m?:ﬂ.i., o _..c..__.ﬂ o ._.-_.:c:.
1 |DEODA 490 | B.6U 2.40 B
2 GANGRAR G690 8.30 3,40 121
3 MOTLIYAS 520 8.30 3.00 106
4 SONIYANA 560 8.60 3.40 121
5 BHATWARAKALAN 000 8.G56 3.40 121
6 BORDA 2690 8.30 18.40 652
7 CHOGAWARI 490 8.20 1.80 G4
8 INDORA 630 8.60 2.20 78
Q JAWALYAKHERA 800 8.20 3.80 135
10 |KATI 1890 8.20 11.00 390
11 |IMANDPIYA 660 8.25 4.00 142
12 |MANSINGH JI KA KHERA 1680 8.30 9.40 333
13 |PHALGDI 1150 8.50 G.40 227
14 |POOTHOLI 1830 8.00 10.00 355
15 |SALARIYA 2830 8.10 18.00 G638

16 |SUDRI 680 8.05 2.20 78
17 |SUWANIYA 680 8.20 2.80 99
18 |[TUMDIYA 860 8.10 3.60 128
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[ . OFFICE OF THE SENIOR HYDROGEOLOGIST, GROUNGWATER DEPARTIMENT, CHITORGARN
- = Chemical Analysls Data of Gangrar Block, District - Chittargarh
District : .nx“jﬂxnh.xz [Poriag :. Pra _so_..uo&._ 2017
S No Location EC DS oH Na’ K. | oo 1 ma™ ] ©f | so” | co” | weodiwe: £ TH Na% RSC SAR
HaHem at
25% gl ---Upper ligures are In megiL and lower Ngures are In mgiL--—-- mail maiL moqiL mogfL
{| QEODA [HP) &= 620, 138 9.00 130 004 000 Q.00 2,40 a.00 000 0.00 0.35 1.00 ] 970 ]
30 2 ] | 85 o 0 ] 22
2| GANGRAR (HP) ab0[  ©4 3.00 087 0.12 0.00 0.00 1.60 000 Q.00 Q.90 011 0.50 0 87.9 ¢
20 5 a b} 57 0 0 a 13
| 3|MOTLIYAS {HP) 495 143 B.A0 D.BO 0.08 0.00 0.00 200 0400 000 Q.00 082 0.T0 ¢ 909 4]
18 i 0 ¢} 71 o ¢ 0 51
| 4|SCNIYANA (HP) 595{ 112 500 1.30 0.04 0.00 0.00 1.60 0.00 0.00 0.00 0.19 0.40 o] 97.0 0
n B a 0 57 0 0 ] 24
| 5|EHATWARAKALAN BS0| 195 8.80 117 0407 0.0D 0.00 2.00 0.00 0.00 0.00 152 1.00 0 4.4 (1]
27 3 i} i H a i} 0 91
| 6|BORDA (HP) 1150] 273 B.70 3.00 0.11 000 | 002 5.6 Q.00 0.00 .00 0.02 1.20 ] 96.5 0
¢ | a 0 a 199 0 0 0 1
7| CROGAWART 1200, 186 £.20 1.09 0.03 000 0.00 5.00 0.00 0,00 000 2.0% 0.80 ] 97.3 0
| 25 L 0 o 177 0 0 0 183
B[ INDORA [HE) 500 95 B.EO 161 0.03 0.ao 0.00 1,60 0.00 0.00 6.00 9.02 1.50 0 982 0
b ji Az 1 n 0 57 ¢ Q 0 1
G| JAWALYA KHERA (HP) 850 270 860 1,74 0.10 040 [ilah) 410 0.00 0.00 000 1.24 0,80 ] 346 ]
43, 4 0 0 149 0 a D 77
10[KATI 1570/ 735 820 1.1% 0.24 0.00 0.00 11.40 0.00 0.00 0.00 4.02 0.50 0 92.9 0
71 9 o 0 104 0 ] 0 149
11 MANDPIYA ! 1109, 356 B.40 L83 0.44 0.00 000 S BO 0.00 000 0.00 1.47 0.80 q ane 0
42 17 0 [} 206 0 0 a EN
12 MANSINGH KA KHERA 1979 813 B30 805 0.14 0.00 000 14.40 0.00 Q.00 G.00 1.81 1.20 0 983 0
185 5 ] 0 510 0 i [1] 112
13| PHALODI {HP) 910| 298 8.60 287 0.11 0.00 009 420 0.00 0.00 0.00 1.27 1,00 0 96.3 0
66 4 o o 149 ] 0 0 79
14|POOTHALI 1650| 443 8.30 345 0.04 0.00 0.00 7.00 0.00 000 000 161 0.60 ) 98 9 a
i O 2 0 D 262 0 0 0 100
15{SALARIYA 1900 703 8.20 5.45 0.22 0.00 0.00 12,60 Q.00 0.00 000 1.08 1.50 4] 96.1 ¥
125 ¢ ] 0 A47 ¢ ] i 113
16! SUDRL {HP) 450 g7 8.70 1.22 0,06 Q.00 0.00 1.40 000 000 o.0o 037 1,20 g 953 q
18 2 0 0 50 0 0 0 17
17) SUWANIYA, 1390, 508 8.49 4.35 0.04 0.00 0.00 980 0.00 000 0.00 095 0.80 o 99.1 [+
100 2 0 0 347 0 a D 59
18( TUMDI YA, 1010] 308 8.50 1.74 0.03 0.00 0,00 A00 oo0¢ | 000 0.00 165 1.00 0 580 1]
[ 63 = f—o—F & 182 R V) o 102 !
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OFFICE OF THE SENIOR HYDROGEOLOGIST, GROUNDWATER DEPARTMENT, CHITTORGARH
Chemical Analysis Data of Gangrar Block, District - Chittorgarh

District-CHITTORGARH Period - Post MONSOON- 17
1|DEQDA 500 8.50 2.40 85
2|GANGRAR 700 8.60 2.20 78
3|MOTLIYAS 2240 8.60 12,40 440
4|SONIYANA 910 8.50 4.20 149
5|BHATWARAKALAN 1880 8.70 5.00 319
6|BORDA 450 8.60 1.40 50
7|CHOGAWARI 1150 8.50 4.80 170
8[\INDORA 570 8.80 1.40 50
9|JAWALYAKHERA 800 8.50 2.40 85

10{KATI 1580 8.60 8.40 298
11|MANDPIYA 670 8.70 3.00 106
12|MANSINGH J1 KA KHERA 1900 8.30 12.20 433
13|PHALODI 630 8.50 1.60 57
14/POOTHOLI 1200 8.40 4.60 163
15|SALARIYA 2370 8.60 15.40 546
16|SUDRI 620 8.50 2.00 71
17 [SUWANIYA 760 8.50 2.80 20
18| TUMDIYA : 800 8.60 3.00 106
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SR RAJASTHAN STATE POLLUTION CONTROL BOARD

A\ /4 4, Institutional area, Jhalana Doongri,Jaipur.
Phone: 0141-5159802 EPBAX: 5159600,5159699 Fax: 5159694-97

www.rpcb.nic.in email: tcd.rpch@gmail.com

Registered
No. F12 (CH-113)RPCB/ Textile/] § 2. Dated :03 |09 |20 9

M/s Manomay Tex India Limited,
Village- Jojara, Tehsil- Gangrar,
District Chittorgarh

Sub:-Direction under the provisions of section 33A of the Water (Prevention & Control
of Pollution) Act, 1974 and under the provisions of section 31A of the Air
(Prevention & Control of Pollution) Act, 1981.

Ref:- i. Applications for renewal of Consent to operate dated 16.01.2018 and

01.11.2018.
ii. This office show cause notice for intended refusal of consent to operate and
intended closure directions dated 09.07.2019.

. Whereas the Water (Prevention and Control of Pollution) Act, 1974, (hereinafter referred
to as the “Water Act”) come into force in whole of the State of Rajasthan with effect
from 23.03.1974.

2, Whereas the Air Act came into force in the whole of the State of Rajasthan with effect
from 16.05.1981.

3 And whereas the Water Act to provide for prevention and control of water pollution and
for maintaining and restoring the wholesomeness of water.

4. And whereas the Air Act has been enacted to provide for the prevention, Control and
abatement of air pollution.

8 And Whereas keeping this in view the Rajasthan State Pollution Control Board

(hereinafter called as ‘the Board’) has been conferred power to take such steps as are
deemed necessary for the prevention, control and abatement of water pollution and air
pollution.

6. And whereas M/s Manomay Tex India Limited (herein after referred to as the “Industry™)
is engaged in operating a plant/industry at Village- Jojara, Tehsil- Gangrar, District
Chittorgarh for Processing of textile. During the process industry discharges air and water
pollutants.

7 And whereas consent to operate were issued vide letter dated 15.06.2016 (for Denim
fabric @ 102 Lac Meter/Annum) and 19.07.2016 (for Denim fabric @ 108 Lac
Meter/Annum) up to 31.03.2019 & 28.02.2019 respectively.

8. And whereas the industry has applied for renewal of consent to operate vide applications
dated 16.01.2018 and 01.11.2018 and fresh consent to operate vide application dated
16.01.2018 (for Denim fabric @ 200 Lac Meter/Annum)

9, And whereas section 25/26 of the Water Act and section 21 of the Air Act prohibit
establishing or operating an”industrial plant without obtaining previous consent of the

State Board.
|2
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Falasthan
N RAJASTHAN STATE POLLUTION CONTROL BOARD
S e i ks s

W 4, Institutional area, Jhalana Doongri,Jaipur.

Phone: 0141-5159802 EPBAX: 5159600,5153699 Fax: 5159694-97
www.rpcb.nic.in email: ted.rpcb @gmail.com

And whereas the industry was inspected on 09.01.2019 and 15.01.2019 by the joint
inspection team consisting of officers of the Board and the SDM, Chittorgarh and during
the course of inspections it was observed that:-

(i) Water meter not provided at tube well.

(ii) Proper shed has not been provided over filter press.

(iii)Biological/aeration aeration of the effluent treatment plant was non functional.

(iv)PM10 in ambient air quality and particulate matter in stack emission do not
conform to standards prescribed by the Board.

(v) Results of ground water monitoring shows iron, total hardness and TDS
exceeding the permissible limit in absence of alternate source specified in IS:
10500.

And whereas in the ground water sample collected on 15.01.2019 from nearby five
locations the TDS, Total hardness & Iron were found exceeding the permissible limit in
absence of alternate source specified in IS: 10500.

And whereas a show cause notice was issued to the industry vide letter under reference
dated 09.07.2019 for the above mentioned shortcoming observed during inspection dated
09.01.2019 and 15.01.2019.

And whereas the industry was inspected by the Officials of Regional Office, Chittorgarh
on 13.08.2019 to verify the reply submitted by the industry against show cause notice
dated 09.07.2019.

And whereas during inspection on 13.08.2019 it was observed that :-

(i) Proper and adequate facility for drying and storage of hazardous waste not
provided.

(ii) Bag filter at the stack of boiler not provided.

And whereas the industry has not submitted details of the measures taken/ action plan to
prevent the ground water contamination in the nearby area.

And whereas above stated non-compliance of consent conditions and violations of the
provisions of the Water Act and Air Act have been viewed seriously by the Board.

And whereas the State Board in order to prevent and control water pollution and air
pollution being caused by the industry is competent to issue any directions under section
33A of the Water Act and under section 31A of the Air Act in writing to any person,
officer or authority and such person, officer or authority shall be bound to comply with
such directions.

Therefore, in order to prevent future pollution being caused by the industry, to stop non

compliance of the provisions of the Air Act and the Water Act and in the interest of prevention
of perpetual offence being committed by the industry, the Board, in exercise of the powers
conferred upon it under section 31A of the Air and 33 A of the Water Act, issues following
directions:-

a) You are directed to complete all the work of pollution control measures within 15
days time period positively and submit the compliance report with documentary
evidence.

b) Regional Officer, Rajasthan State Pollution Control Board, Chittorgarh is directed to
report that the directions as above have been complied.
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==  RAJASTHAN STATE POLLUTION CONTROL BOARD

A\ 4, Institutional area, Jhalana Doongri,Jaipur.
Phone: 0141-5159802 EPBAX: 5159600,5159699 Fax: 5159694-97
www.rpch.nic.in email: ted.rpch@gmail.com

It may be noted that failing to comply the aforesaid directions, the State Board shall
refuse pending applications for consent to operate under reference and issue directions under the
provisions of section 31A of the Air and 33 A of the Water Act for closure of the entire plant,
disconnection of electricity and water supply and initiate legal proceeding without any notice.

Please further note that the non-compliance of the above directions is punishable under
section 41(2) of the Water Act with imprisonment for a term which shall not be less than one
year and six months but which may extend to six years and with fine.

Yours Sincerely,

34 —
(Shailaja Deval)
Member Secretary
Copy to following for information & necessary action:-
\_j/ééional Officer, Rajasthan State Pollution Control Board, Chittorgarh.

2. Master File.




Rajasthan State Pollution Control Board 1o

Headquarter, 4, Institutional Area. Jhalana Doongri, Jaipur-302004
Phone :0141-5159699.5159604 e-mail : _mt:mb'c1'-sccrem1'\-"':_1.;;‘;3(.‘h.lc,iﬂ
Toll Free Help Line No. : 18001806127 Ext. 7

Office Order
F- (E-Comp- 01) RPCB/ECC/ 22N e 255 Date: )2\ A\ \4

Sub:  Directions for depositing of Environmental Compensation under section
33A of the Water -(Prevenrion and Control of Pollution) Act, 1974 and
section 31A of the Air (Prevention and Control of Pollution) Act, 1981 in
compliance of orders of the Hon'ble Supreme Court in Writ Petition Civil
No. 375/2012 Paryavaran Suraksha Samiti & Anr. Vs Union of India &
Others and the Hon’ble National Green Tribunal in Original Application
No. 606/2018 - Compliance of Municipal Solid Waste Management Rules,

- 2016.

] Whereas section 24 of the Water (Prevention and Control of Pollution) Act,
1974 (hereinafter called as the Water Act) provides that no person can cause or
permit any poisonous, noxious or polluting matter, determined in accordance
with such standards as may be laid down by the State Board, to enter into any

stream or well or sewer or on land.

o

And whereas section 25/26 of the Water Act provides that no person shall
without the previous consent of the State Board establish or take any steps 1o
establish, any industry. operation or process or any treatment and disposal
System or any extension or addition thereto, which is iikely to discharge sewage
or trade effluent into a stream or well or sewer or on land or bring into use any
new or altered outlet for the discharge or sewage or trade effluent or begin to

make any new discharge of sewage or trade effluent.

Led

And whereas section 21 of the Air (Prevention and Control of Pollution) Act.
1981 (hereinafter called as the Air Act) provides no person shall without
-prévious consent of the State Board. establish or operate any industrial plant in
an air pollution control area, which is likely to cause air pollution in
environment and discharge or cause or permitted to be discharged the emission
of any air pollutant in excess to the standards laid down by the State Board.
4. And whereas M/s Manomay Tex India Ltd. (hereinafter referred (o as the
industry), is engaged in operating an industrial plant at Village- Jojara, Tehsil-
Gangrar, District- Chittorgarh and during the process the industry discharges

water and/ or air pollutants. AT
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Rajasthan State Pollution Control Board

Headquarter, 4. Institutional Area, Jhalana Doongri, Jaipur-302004
Phone :0141-5159699,5159604 e-mail : member- =secretaryiairpeb.nic.in
Toll Free Help Line No. : 18001806127 Ext. 7

And whereas the industry was imspected on 09.01.2019 and 15.01.2019 by the
officials of the Board and during the course of inspection it was observed that:-
L. Water meter has not'been provided at the tube well to measure quantity
of water abstracted from underground.
1. Proper shed has not been provided over filter press. which implies that
arrangements for storage of hazardous waste are not adequate.
1. Biological/ aeration section of ETP was not functional.
During the course of inspection monitoring of stack emissions, ambient air
quality (AAQ) and ground water in wells around the industry premises was also
carried out by the officials of the Board. The results of analysis show that PMy

in AAQ and Particulate matter in Stack monitoring do not conform to the

prescribed standards. In addition, Iron, total hardness and TDS in ground water

are exceeding the permissible limits prescribed in 1S:10500 (Indian Standard

Specifications for Drinking Water).

And whereas it is thus evident that the industry has been making discharge of

obnoxious and polluting matter in the environment in excess of the limits
prcscribéd by the Board.

The above observations show that the industry has been violating the provisions
of the Air Act and Water Act.

And whereas the above observations indicate that the industry has failed. to

comply with the provisions of Air Act and Water Act and various directions of

the Hon'ble Courts and Hon'ble National Green Tribunal (NGT) and by making
discharge of effluent/ emissions has caused grave damage to the environment
which can be categorized as significantly huge with grave consequences on the
environment, public health and flora & fauna.

And whereas the Hon’ble Supreme Court in Writ Petition Civil No. 375/2012
Paryavaran Suraksha Samiti & Anr. Vs Union of India & Others and the
Hon’ble NGT in Original Application No. 606/2018 Compliance of Municipal
Solid Waste Management Rules, 2016 and in several other cases has directed
the Board to impose Environmental Compensation on all the individuals/ units
/industries/ mines/ institution/ entities etc. who are causing damage to the

environment on the principle of ‘POLLUTER PAYS’.

AN\

'



Rajasthan State Pollution Control Board

Headquarter. 4. Institutional Area, Jhalana Doongri, Jaipur-302004
Phone :0141-5159699.5159604 e-mail : member-secretarvig rpeb.nic.in
Toll Free Help Line No. : 18001806127 Ext. 7

1. And whereas Hon’ble NGT has issued the directions to impose Environmental
Compensation on the non complying polluting units and has directed the Board
to implement the same for restoration of environmental damages caused (o the
environment. \

12, And whereas the industry is liable to pay damages ie. Environmental
Compensation on the basis of ‘Polluter Pays Principle’ as directed by the
Hon’ble Supreme Court in various orders and Hon’ble NGT.

3. And whereas the Board has estimated the amount of interim environmental
compensation to be levied on the industry as Rs. 1050000 (In word Rupees ten
lacs fifty thousand only) on the basis of Polluter Pays Principle.

14, And whereas the State Board in performance of its duties under the Acts. is
competent to issue any directions under section 33 A of the Water Act and
section 31 A of the Air Act in writing to any person, officer or authority and
such person, officer or authority shall be bound 1o comply with such directions.

In view of above. the State Board in exercise of the powers conferred upon it
under section 33A of the Water Act and 31A of the Air Act and for performance of
functions under the Acts, hereby directs the industry to deposit the amount of

Rs. 1050000 (In word Rupees ten lacs fifty thousand only) as Environmental

Compensation on the basis of “Polluter Pays Principle’ within 45 days of receipt of

this notice. The Environmental Compensation may be deposited through a demand

draft drawn in favour of the Member Secretary, Rajasthan State Pollution Control

Board, Jaipur.

Pleasc be informed that in case of failure to deposit the Environmental

Compensation the industry will be liable for following actions:-

i.  Consent to establish and/ or consent to operate shall be refused/ revoked

without any further notice.

1. Legal action including filing of Execution Application before the Hon'ble
NGT may be initiated against the industry and its owners/ occupiers.

1. Any application for grant/ renewal of consent to establish or consent to
operate shall not be entertained by the Board.

iv.  After 45 days the industry shall be liable to pay additional amount @ 10%
of the total amount of Environmental Compensation for each month or part

thereof till deposition of the Environmental Compensation.
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Rajasthan State Pollution Control Board

Headquarter, 4. Institutional Area, Jhalana Doongri, Jaipur-302004
Phone :0141-5] 59699,5159604 ¢-mail - mumbuuscc@_y_‘_\;gﬂ-_rmh_.n_i_n;._i_n_

Toll Free Help Line No. : 18001806127 Ext. 7

[t may be further noted that failure to comply with these directions is a
criminal offence, punishable with imprisonment for a term which shall not be less
than one year and sjx months but which may cxtend to six years and with fine under
section 41(2) of the Water Act and section 39 of the Air Act and the industry shall be
closed immediately without any prior notice.

Encls — Annexure-1.

Yours Sincerely.

(Shailaja Deval)
Member Secretary
F- (E-Comp- 01) RPCB/ECCY 2--".%'\ : Date: \":.s\“i'\\\_“\

Copy to following:-

“1. M/s Manomay Tex India Lid.. Village- Jojara. Tehsi]- Gangrar, District-

Chittorgarh,
2. Chief Accounts Officer, Rajasthan State Pollution Control Board, Jaipur.
3. Group In Charge (Textiles), Rajasthan State Pollution Control Board. Jaipur.

4. Regional Officer. Regional Officer. Rajasthan State Pollution Control Board.
Chittorgarh to ensure compliance of the directions passed- by the Board and
cnsure closure of the industry in case of failure to deposit the Environment
Compensation within the stipulated time,

5. Master File, Envi ronment Compensation Cell. Rajasthan State Pollution Control

Board, Jaipur.

Member Secrelary
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